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IN THE COURT OF NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
IA No.700/2024 in Ex. App. No.15/2024

IN THE MATTER OF:

Residents Welfare Association
F-Block (West), Vikaspuri ... Applicant

Versus

Horticulture Department of MCD
(West Zone) & Anr ...Respondent

STATUS REPORT IN THE SHAPE OF AFFIDAVIT ON BEHALF OF THE
RESPONDENT/MUNICIPAL CORPORATION OF DELHI

1.

That the submissions made by the applicant in IA No. 700/2024 are
categorically denied unless specifically admitted herein.

This report may kindly be read with affidavit dated 08.11.2024 filed in Ex.
Application No. 15/2024.

That with reference to the booking details submitted by the petitioner in
tabulated form in paragraph 2(ii)(d) of IA No. 700/2024, the correct details of
bookings are enclosed as Annexure-R1 (Colly).

That vide Order dated 13.09.2024, this Hon'ble Tribunal observed that the
policy dated 07.09.2012 is not in consonance with the orders of the Hon'ble
Supreme Court of India, and the deponent was directed to file a further status
report. Accordingly, a status report dated 08.11.2024 was filed by the
deponent. That the Respondent has also proposed a file before the
competent authority for restricting the bookings of parks maintained by MCD,
for a period of 10 days per month in respect of Religious functions such as
Ramleela, Durga Puja, Ganesh Chaturthi, Bhagwat Katha etc, with an
expectation of obtaining approval from the appropriate authorities to further
solidify this restriction in consonance with Hon'ble Supreme Court directions.

That in para 3 of the Status Report dated 08.11.2024, it was already stated
that a proposal for restricting the booking of parks for social, marriages and
religious functions was mooted by the Horticulture Department through the
Commissioner of the Corporation and it was placed before the Corporation
through the Standing Committee. That vide Resolution No. 417 dated
09.03.2022, the proposal of the department for restricting booking of parks to
10 days in a month was rejected by the Corporation.

That park bookings from October 2023 to November 2024 were made in
accordance with the policy dated 07.09.2012. However, as per paragraph 4 of
the status report dated 08.11.2024, the deponent has already assured this
ble Tribunal that strict compliance with the orders of the Hon'ble Supreme

hall be maintained. From December 2024 & onwards, the Horticulture
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Department, West Zone, has ensured that park bookings do not exceed 10
days per month. However, November 2024 bookings were made in advance
and could not be retrospectively altered. The detailed booking records for
December 2024, January 2025, and February 2025 (up to the date
28.01.2025) are enclosed herewith as Annexure-R2 (Colly), demonstrating
compliance with the 10-day limit from December 2024 onwards.

7. That Park Dussehra Ground is divided into three booking sites, namely
FS/WZ/124/1, FSIWZ/124/2, and FS/WZ/124/3, which are each individually
booked for social events. The remaining area, totaling 5734 sqm, is
developed and maintained as a green space. The approved IDs for this park
were reflected in Resolution No. 253 dated 25.03.2013. The copy of this
resolution, reflecting the approved IDs of the park, is enclosed as Annexure
R-3 (Colly). That 13,099 sqm of the total 18,832 sqm area of this park has
been utilized for hosting marriages and various other functions over the past
many years. A proposal has also been moved for merging the three existing
IDs, under which the Park Dussehra Ground was divided into three bookable
sections for different parties. This step is intended to ensure that the park is
used in a manner that adheres to legal directives and serves the public
interest while preserving the environmental and recreational value of
municipal parks.

8. That the allegation that the respondent has failed to comply with its circulars
and did not impose fines is unfounded. The Horticulture Department, West
Zone has taken appropriate action from time to time, which includes forfeiture
of Security Deposits of booking parties in case of violations such as
unauthorized occupation of the ground beyond the alloted dates, illegal
parking, damage to the ground, non-removal of tents. The Security Deposits
of various booking parties with park booking dates 12.10.2023 to 26.10.2023,
06.02.2024, 14.04.2024, 07.05.2024 to 20.05.2024, 14.07.2024, 30.09.2024
to 14.10.2024, 18.11.2024 , 24.11.2024, and 01.12.2024 were forfeited on
account of violations of park booking guidelines. The details of the forfeited
security deposits are enclosed as Annexure-R4(Colly).

9. Further, notices have been issued to various park booking parties to vacate
the park as per the terms and conditions of their bookings. The notices
caution the parties about the damages to saplings, removal of tents, and other
violations of booking terms. Copies of notices dated 03.09.2024 (Ref. No.
ADH/WZ/MCD/2024-25/D-801), 26.09.2024 (Ref. No. ADH/WZ/MCD/2024-
25/D-931), 10.10.2024 (Ref. No. ADH/WZ/MCD/2024-25/D-987), 11.09.2024
(Ref. No. 851/ADH/DDHWZ/MCD/2024), and 02.12.2024 (Ref. No.
ADH/WZ/2024-25/216) are enclosed as Annexure-R5(Colly).

10. Additionally, the Horticulture Department, West Zone has reported instances
of violations to the local Police Station in writing which includes non-vacation
of the ground, unauthorized occupation of the ground beyond the allotted
dates, digging of pits for chhath puja etc. and also communicated with the
Deputy Commissioner of Police and Assistant Commissioner of Police,
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Rajouri Garden, for prioritization of complaints related to Municipal Parks.
Copies of letters dated 17.09.2024, 19.09.2024, 20.09.2024, 25.09.2024,
26.09.2024, 27.09.2024, 15.10.2024, 04.11.2024, 06.11.2024, 18.11.2024,
26.11.2024, 29.11.2024, and 02.12.2024 are enclosed as Annexure-
R6(Colly).

The Department has also written letters dated 19.11.2024, 26.11.2024, and
02.12.2024 to the Delhi Pollution Control Committee (DPCC) for taking action
on violations of unauthorized occupation of park, and noise and air pollution
observed in Dussehra Ground Park. Same are enclosed as Annexure-
R7(Colly).

That the Park, namely Dussehra Ground is restored on regular basis by the
Horticulture Department, West Zone by way of cleaning, leveling and
peripheral plantation, ensuring that the park remains in good condition. It has
also been submitted in the status report dated 08.11.2024 that peripheral
plantation of 493 plants of various species such as Neem, Papdi, Peepal,
Pilkhan, Molasri etc was carried out by the Horticulture Department, West
Zone. The photographs of the various maintenance activities undertaken at
site are enclosed as Annexure-R8(Colly).

The incident involving unauthorized excavation on 04.11.2024 intended for
the creation of a Chhath Ghat in preparation for the Chhath Puja celebration,
a religious event. The Horticulture Department of the Municipal Corporation of
Delhi (MCD) promptly arranged for a JCB to fill the excavated area. However,
due to public resistance and interference from political parties, the operation
had to be suspended. To address the matter appropriately, the Department
immediately contacted local law enforcement via 112 (Reference No.
10151696) and lodged a formal police complaint with the concerned police
station. Additionally, an email was sent to the Deputy Commissioner of Police,
West Zone, on 06.11.2024, informing them of the situation. With respect to
the issue of plastic sheet in the dugged up pit, it is mentioned that as per the
report of Garden Chowdhary, the pit was itself filled by the party organizing
the chhatt. The report dated 22/01/2025 received from Garden Chowdhary is
enclosed as Annexure-R9.

That the applicant's contention that Ramleela and Dussehra events were
organized without the requisite permissions is factually incorrect. The Casual
Performance License was duly issued by the Office of the Joint Commissioner
of Police (Licensing) in favor of Sh. Deepak Jindal. Additionally, all required
NOCs were obtained from the relevant autherities. Copies of the same are
annexed as Annexure-R10(Colly).

That the Respondent remains committed to complying with the directives of
his Hon'ble Tribunal and the Hon'ble Supreme Court of India regarding the
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16.That the contents of this affidavit are true and correct to the best of my

knowledge and belief, and no part of it is false, and nothing material has been
concealed therein.

PUIBemener
DEPONENT
VERIFICATION: QA FES JA\le!
Verified at Delhi on this day of February, 2025 that the contents of the

above affidavit are true and correct to my knowledge derived from the official
records maintained by the MCD and | believe the same to be true and correct.

PK Igan?jae
DEPONENT



ANNEXUREX4 COLYY 5

Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of October'2023

PARK ID No. 12411

S.No.[Park ID |Applicant Name |Function Date [G. 8 No. Marriage |Religious Remarks |No of Days

1 124/1 |Sh. Satya 1/10/2023 to 96681 Ganesh Chaturthi
narayan 2/10/2023

2 124/1 |Deepak jindal 12/10/2023 to 96683 Ramleela Security | 17 Nos Days
(Saksham Samaj 26/10/2023 Forfeited

PARK ID No. 124/2

S.No.|Park ID |Applicant Name |[Function Date [G.8 No. [Marriage [Religious Remarks |No of Days

1 124/2 |Sh. Satya 1/10/2023 to 96681 Ganesh Chaturthi
Narayan 2/10/2023

2 124/2 |Deepak jindal 12/10/2023 to 96683 Ramleela Security | 17 Nos Days
(Saksham Samaj| 26/10/2023 Forfeited

PARK ID No. 124/3

S.No.|Park ID [Applicant Name |Function Date |G.8 No. |Marriage |Religious Remarks |No of Days
1 124/3 |Sh. Satya 1/10/2023 to 96681 Ganesh Chaturthi
Narayan 2/10/2023
2 124/3 |Deepak jindal 12/10/2023 to 96683 Ramleela Security | 17 Nos Days
(Saksham Samaj 26/10/2023 Forfeited
]

s A'Qx/‘}—'

S.0.(H) JHort. Deptt./IAICD
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of November'2023

PARK ID No. 124/1
S.NO. |Park ID |Applicant Name |Function Date |G. 8 No. Marriage  |Religious |[Remarks |No of Days
1 124/1 |RAJ KUMAR 23/11/2023 334954 [Marriage
2 124/1 |DHARAM SINGH 24/11/2023 334994 |Marriage
3 124/1 |KANHAIYA LAL 25/11/2023 335687 |Marriage 05 Nos Days
4 124/1 |MUKESH KUMAR 29/11/2023 334955 [Marriage
5 124/1 |RAM PRAKASH 30/11/2023 335988 [Marriage

PARK ID No. 124/2
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage Religious Remarks |No of Days
1 124/2 |LAXMAN KUMAR 19/11/2023 335937 |Marriage
2 124/2 |NEELAM 23/11/2023 335333 [Marriage
3 124/2 |TANUJA 24/11/2023 335936 [Marriage 05 Nos Days
4 124/2 |ANNU 27/11/2023 335479 |Marriage
5 124/2 |NEHA YADAV 28/11/2023 336012 Marriage

PARK ID No. 124/3
S.NO. [Park ID |Applicant Name |Function Date |G. 8 No. Marriage Religious |Remarks |No of Days
1 124/3 |ANIL TYAGI 20/11/2023 335583 |Marriage

- 02 Nos Days

2 124/3 |SHIVANI TYAGI 23/11/2023 335328 [Marriage

W

( |
AN s
S.0.(H)ywzZ A.S.QHort. Deptt./MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of December-"2023
PARK ID No. 124/1
S.NO. [Park Id Applicant Name Function Date | G.8 No. Marriage _|[Remarks | No. of Days
1 124/1 KARAN TYAGI 4/12/2023 335958 Marriage
2 12411 SUNDRAM TYAGI 5/12/2023 335373 Marriage
3 12411 MUKESH KUMAR 6/12/2023 334976 Marriage 05 Nos. Days
4 12411 KRISHAN KUMAR 8/12/2023 334838 Marriage
5 1241 SIMRAN 9/12/2023 336038 Marriage
PARK ID No. 124/2
S.NO. |Park Id Applicant Name Function Date | G.8 No. Marriage Remarks | No. of Days
1 12472 VINEET PAL 1/12/2023 335935 Marriage
2 124/2 GAGAN DEEP KOUR 5/12/2023 335378 Marriage
3 124/2 VIDYA KHANNA 7/12/2023 335780 Marriage
4 12412 KRISHAN KUMAR 8/12/2023 334838 Marriage 07 Nos. Days
5 124/2 GAURAV TYAGI 9/12/2023 335957 Marriage
6 124/2 |URVIN KOUR MALHOTRA 11/12/2023 336058 Marriage
7 124/2 POOJA KOUR 20/12/2023 336108 Marriage
PARK ID No. 124/3
S.NO. |ParkId Applicant Name Function Date | G. 8 No. Marriage Remarks | No. of Days
1 124/3 RAJ KUMAR SAINI 3/12/2023 335573 Marriage
2 124/3 KRISHAN KUMAR 8/12/2023 334838 Marriage 02 Nos. Days
& -
RS Qﬂ\/}/
S.0.(Hywz A.S.©9dHort. Deptt./MCD
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Sub: [Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of January-'2024.
PARK ID No. 124/1
S.NOJPark ID |Applicant Name |Function Date |G. 8 No. Marriage |Religious |Remarks No. of Days
1 124/1 Narenfler singh |23/1/2024 336323 Marr!ggf 02 Nos. Days
2 124/1 |Taranjit Kaur 241112024 336367 Marriage
PARK ID No. 124/2
S.NOJPark ID |Applicant Name |Function Date |G. 8 No. Marriage |Religious No. of Days
1 124/2 |Kiran deep 4/1/2024 336236 Marriage
02 Nos. D
2 124/2 |Gautam 29/1/2024 336419 Marriage RR-APYR
PARK ID No. 124/3
S.NOJPark ID |Applicant Name |Function Date |G. 8 No. Marriage |Religious No. of Days
1 124/3 |Pradeep Tyagi  |20/1/2024 336331 Marriage 01 No. Day
. 1{
S.0.(H)wz A.S.OJHort. Deptt/MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of February-'2024.

PARK ID No. 124/1
S.NO. |Park ID [Applicant Name Function Date| G.8 No. |Marriage |Religious [Remarks | No. of Days
1 124/1 |ANURAJ TYAGI 2122024 336050 [Marriage
2 124/1  |MEGHA SAINI 4/2/2024 336049 [Marriage
3 124/1 |SIMRAN KOUR 8/212024 336471 |Marriage
4 124/1 |SARITA JINDAL 16/02/2024 25643 Religious 07 Nos. Days
5 124/1 |PRIYANKA 17/2/2024 336523 |Marriage
6 124/1 |SHYAMVEER TYAGI 18/2/2024 336037 |Marriage
7 124/1 |RENU TYAGI 24/2/2024 336565 [Marriage

PARK ID No. 124/2
S.NO. |Park ID |Applicant Name Function Date| G.8 No. |Marriage |Religious Remarks | No. of Days
1 124/2 |ANIL KUMAR ABROL 4/2/2024 336059 [Marriage
2 124/2 |SURBHI 14/2/2024 336084 Marr!age 04 Nos. Days
3 124/2 |PUJA MISHRA 18/2/2024 336083 |Marriage
4 124/2 |SONU 27/2/2024 336494 |Marriage

PARK ID No. 124/3
S.NO. |Park ID |Applicant Name Function Date| G.8 No. |Marriage |Religious |Remarks | No. of Days
1 124/3 [VINOD KUMAR 4/2/2024 336055 |Marriage
2 124/3 |VINOD KUMAR 6/2/2024 336056 |Marriage Security

Forfeited 03 Nos. Days
3 124/3 |PRADEEP TYAGI 13/2/2024 336470 |Marriage
\‘i}'/\\
s < o2

S.0.(H)ywZz A.S.0O.Hort. Deptt./MCD
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Sub:

Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of March-

'2024.

PARK ID No. 124/1

S.NO.

Park ID

Applicant Name

Function Date

G. 8 No.

Marriage

Religious

Remarks

No. of Days

124/1

SURAJ TYAGI

6/3/2024

336554

Marriage

01 No. Day

A

s
S.0.(H)WZ

S
A.S.O. Hort. Deptt./MCD
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of April-'2024.
PARK ID No. 124/1
S.NO. |ParkID |Applicant Name Function Date |G. 8 No. Marriage |Religious | Remarks [No. of Days
1 124/1  |MANISH KHURANA |06/4/24 To 25647 Religious
07/04/2024  |dt.05.04.2024 03 Nos. Days
2 124/1 PULKIT SHARMA  |28/4/2024 336926 Marriage
PARK ID No. 124/2
S.NO. |Park ID [Applicant Name Function Date |G. 8 No. Marriage |Religious | Remarks No. of Days
1 12412 DEV YADAV 14/4/2024 DFM00387 Marriage Security
dt.14.06.2024 Forefited
03 Nos. Days
2 124/2 CHAMAN LAL SON |18/4/2024 336866 Marriage ’
3 124/2 NITIN DUBEY 21/412024 336828 Marriage
PARK ID No. 124/3
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage [Religious | Remarks |No. of Days
1 124/3 |MANISH KHURANA |06/4/24 To 25647 Religious
07/04/2024 dt.05.04.2024
03 Nos Days
2 124/3 PULKIT SHARMA 28/4/2024 336928 Marriage
\ <
v\ AN\ Qﬁ"’w/
S.0.(Hywz A.S.O:fHort. Deptt./MCD

g T p—————————

S —
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Sub: | Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of May-'2024,
PARK ID No. 124/1 & 124/2 & 124/3
S.NO. (ParkID |Applicant Name [Function G. 8 No. ReligiougRemarks |No. of Days
Date
1 12411, SWAMI 715/2024 TO |25650 Religious Security
124/2, NARESHNAND 20/512024 dt.03.05.2024 Forefited |14 Nos. Days
124/3 SECRETARY
\\J\ -
\\ m\\ﬁ”\ Qf ’_\V
S.0.(H)/wz A.S.O: }-"lort. Deptt./MCD
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Sub: | Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of
June-'2024.
PARK ID No. 124/1 & 124/2 & 124/3
S.NO. [ParkID |Applicant Name Function Date |G. 8 No.|Marriage |Religious [Remarks [No. of Days
NIL

%

WS

S.0.(H)/wz

[
A.S.Qf}lc{[;eptt./MCD

13
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of July-"2024.
PARK ID No. 124/1
Function )
S.NO.|Park ID [Applicant Name Date G. 8 No. Marriage |Religious |Remarks |No. of Days
1|12411 Nil
PARK ID No. 124/2
Function c
S.NO.|Park ID |Applicant Name Date G. 8 No. Marriage |Religious |Remarks |No. of Days
11124/2 Nil
PARK ID No. 124/3
Function
S.NO.|Park ID |Applicant Name Date G. 8 No. Marriage |Religious |[Remarks [No. of Days
1(124/3 |Swami Nareshanand Ji [14/7/2024 DGMO00305 Religious |Security
(Divya Jyoti Jagriti 12/7/2024 Forfeited
Sansthan ) Regd.
= .D
2(124/3 |Swami Nareshanand Ji [28/07/2024 |DGMO00664, Religious 02:hos. Days
(Divya Jyoti Jagriti DGMO00665 &
Sansthan ) Regd. DGMO00666
25/7/2024

s &\ay/

S.0.(H)/wWZ .5.0./Hort. Deptt./MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of August-'2024.
PARK ID No. 12411
S.NO.|Park ID |Applicant Name Function Date|G. 8 No. Marriage |Religious [Remark |No. of Days
1 12411 Nil
PARK ID No. 124/2
S.NO.|Park ID |Applicant Name Function Date|G. 8 No. Marriage |[Religious |[Remark |No. of Days
1 124/2 Nil
PARK ID No. 124/3
S.NO.|Park ID |Applicant Name Function Date|G. 8 No. Marriage |Religious |Remark [No. of Days
1 124/3  |SWAMI NARESHAND JI [4/8/2024 DHMO00128,
(DIVY JYOTI 129,131
JAGRATI SANSTHA) Religious ,
2 124/3 |SWAMI NARESHAND JI [11/8/2024 DHM00382,383, 02 No. Days .
(DIVY JYOTI 384,
JAGRATI SANSTHA) 8/8/2024
Religious
S.0.(H)ywzZ A. .[Hort. Deptt./-MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of September-
'2024,
PARK ID No. 124/1
S.NO. [Park ID |Applicant Name Function Date |G. 8 No. Marriage |Religious [Remarks |No. of Days
1 124/1 |DEEPAK JINDAL 1/9/2024 DHMO01139,1140,1 Religious
(SAKSHAM SAMAJ) 141, 29/8/2024
2 124/1 |MANISH KAKKAR 06/09/2024 TO |DFM00580, Marriage
07/09/2024 DFM00582,
DFMO00581 &
DFMQ0578
DT.24.06.2024 15 Nos. Days
3 124/1 |MULCHAND 8/9/2024 DHMO1234, 1238, Religious
( GYAN SAROVAR TO 1237 DT. 2/9/2024 :
CHERITABLE 18/9/2024
TRUST)
4 124/1 |DEEPAK JINDAL 30/9/2024 DHMO00473, 474, Religious |Security
(SAKSHAM SAMAJ) 475 Forfeited
13/8/2024
PARK ID No. 124/2 ;
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage |Religious [Remarks |No. of Days
1 124/2 |MULCHAND 8/9/2024 DHMO1234, 1238, Religious
( GYAN SAROVAR TO 1237 DT. 2/9/2024
CHERITABLE 18/9/2024
TRUST) 12 Nos. Days
2 124/2 |DEEPAK JINDAL 30/9/2024 DHM00473, 474, Religious [Security
(SAKSHAM SAMAJ) 475 Forfeited
13/8/2024
PARK ID No. 124/3
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage |[Religious |Remarks |[No. of Days
1 124/3 |MULCHAND 8/9/2024 DHMO1234, 1238, Religious
( GYAN SAROVAR TO 1237 DT. 2/9/2024
CHERITABLE 18/9/2024
TRUST) 12 Nos. Days
2 124/3 |DEEPAK JINDAL 30/9/2024 DHM00473, 474, Religious [Security
(SAKSHAM SAMAJ) 475 Forfeited
13/8/2024
.
'\;\%\\» )
5.0.(H)/WZ A.S\OHor. Deptt./MCD
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of October-'2024.

PARK ID No. 124/1

S.NOJPark ID |Applicant Name [Function Date 1G.8 No. Marriage |Religious [Remarks [No. of Days
1(124/1 Sh. Deepak Jindal [01.10.2024 to DHMO00473, 474, _ Religious |Security |14 Nos. Days
14.10.2024 475 DT.13.08.2024 Forfeited
i PARK ID No. 124/2
S.NOJPark ID (Applicant Name |Function Date |G. 8 No. Marriage |Religious [Remarks [No. of Days
1| 124/2 |Sh. Deepak Jindal [01.10.2024 to DHMO00473, 474, _ Religious [Security [14 Nos. Days
14.10.2024 475 DT.13.08.2024 Forfeited .
_ PARK ID No. 124/3
S.NOJPark ID (Applicant Name |[Function Date |G. 8 No. Marriage [Religious |[Remarks [No. of Days
1]124/3  |Sh. Deepak Jindal [01.10.2024 to DHMQ0473, 474, iz Religious |Security |14 Nos. Days
14.10.2024 475 DT.13.08.2024 Forfeited

\ < Ej

S.0.(H)y/lwz
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of November-'2024.
PARK ID No. 124/1 - T
S.NO. | ParkID |Applicant Name Function Date |G. 8 No. Marriage |Religious |Remarks |No. ol Days
1 1211 |SUBHASH TYAGI 18/11/2024 |DIM01369,1365,1368, Marriage lfeff”f:lyd
1364 DT.5/9/2024 bl
2 124/1 |GOPAL JHA 22/11/2024 |DIM00901,900,898, Marriage
R6Z i Securit
3 12411  |SANJAY SINGH 24/11/2024 |DGM00859,860,858,857 Marriage Fsrfeiteyd
= 06 Nos Days
4 1241 |DINESH KUMAR 27/11/2024 |DIM00916,914,810 Marriage
908,
18/9/2024
5 124/1 |SONIA 28/11/2024 |DJMO00595,00591 Marriage
6 12411  |SUBHAM TYAGI 29/11/2024 |DIM00390, 391, 392 & 393 Marriage
DT.18/09/2024
PARK ID No. 124/2
S.NO. | ParkID |Applicant Name Function Date |G. 8 No. Marriage |Religious |Remarks |[No. of Days
1 124/2 |MOOL CHAND 10/11/2024 |DKM300168 Marriage
2 124/2 |ANJLI 12/11/2024 |DIM00404,403,402,401 Marriage
DT.6/9/2024
3 124/2 |KRISHNA 14/11/2024 |DKM300171 Marriage
4 124/2 |RINKI 16/11/2024 |DIM00866,851,852, Marriage
849,
17/912024
5 124/2 |ANNU 18/11/2024 |DJM00261,260,259,258 Secu:_'lly 09 Nos Days
Forfeited
6 124/2 |DEEPANSHU 21/11/2024 |DKM300433 Marriage
7 124/2 |SANJAY SINGH 24/11/2024 |DGMO00863,864,862,865 Marriage Security
Forfeited
8 124/2 |PAWAN KUMAR 27/11/2024 |DIMO00B63, 864,865 & 862 Marriage
DT.17.09.2024
9 124/2 |TEJPAL 28/11/2024 |DIM00859,860,861,858 Marriage
DT.17/9/2024
PARK ID No. 124/3
S.NO. | ParkID |Applicant Name Function Date |G. 8 No. Marriage |Religious |Remarks |No. of Days
1 124/3 |KIRAN SAROHA 22/11/2024 |DIM00399,398,397,395 Marriage
,18/9/2024
2 124/3 |SANJAY SINGH 24/11/2024 |DGMO00867,868,866,861 Marriage Security 02 Nos Days
Forfeited |
~ e
D L
S.0.(H)WZ Q% 2l
A.S0./Hort. Deptt./MCD
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of December-2024.
PARK ID No. 124/1
S.NO. [Park ID [Applicant Name Function Date|G. 8 No. Marriage |ReligiouiRemarks |No. of Days
1 12411 SHUBHASH TYAGI 4/12/2024 |DIM00922,921,920 & 919 |Marriage
16/9/2024
2 1241 |IRFAN AHMAD 6/12/2024 |DKM00172 Marriage 02 Nos Days|
PARK ID No. 124/2
S.NO. |Park ID |Applicant Name Function Date|G. 8 No. Marriage |Religiou{Remarks [No. of Days
1 124/2 SHAMBU THAKUR 1/12/2024 |DKM300167 Marriage Security
Forefieted
2 124/2 MOOL CHAND 3/12/2024 |DLM300052 Marriage
04 Nos Days|
3 124/2 DEEPIKA 6/12/2024 |DKM300166 Marriage a
4 124/2 ROHIT GUPTA 7/12/2024 |DJM00255,254,253,251 Marriage
PARK ID No. 124/1
S.NO. [Park ID |Applicant Name [Function Date|G. 8 No. [Marriage |ReligiouJRemarks |No. of Days
1]124/3 Nil
rd
o¥rans QM\/
A.S/O./Hort. Deptt./MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of
January-'2025.
PARK ID No. 124/1 & 124/2 & 124/3

S.NO. [Parkld |Applicant Name Function Date |G. 8 No. |Marriage |Religious |Remarks [No. of Days
NIL
l

NEamns
\ sl
S.0.(H)/WzZ A.)&?)‘Hm./MCD
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Sub:

Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of February-'2025.

PARK ID No. 12411

S.NOJPakId |Applicant Name | Function |G. 8 No. Marriage |Religious ' [Remarks [No.of Days
Date .
' 112411 |Pankaj Tyagi 17.02.2025 |EAM301191 |Marriage
2 112411 |PankajTyagi  |18.02.2025 |EAM301194 |Marriage 03 nos. of Days
8 ]12411 |Karuna Yadav  |21.02.2025 |EAM300968 |Marriage
PARK ID No. 124/2
S.NO|Pak Id |Applicant Name | Function |G. 8 No. Marriage [Religious Remarks [No. of Days
Date
1]124/2 |Karuna Yadav 21.02.2025 |EAM300966 |Marriage 1 nos. of Days
PARK ID No. 124/3
S.NOJ|PakId [Applicant Name Function [G. 8 No. Marriage |Religious 'Remarks IND. of Days
1{124/3 Nil

NS

S.0.(H)WzZ
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ANNEXURE R- 3
COLLY
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SOUTH DELHI MUNICIPAL CORPORATION . ~Ha

. OFFICE OF TH £ ADMINISTRATIVE OFFICER (C&C)
‘ 2" FLOOR, DR. S.P.M. CIVIC CENTRE,
' MINTO ROAD, NEW DELHI.

No.F.33/Corp./UDC-1/__ St~ /cac Dated: .2 =2foy i3

A copy of the Corporation Resolution No, _<t 33  dated 25.03.2013 received from
the Municipal Secretary Office, SDMC is forwarded for further necessary action.

The relevant file in Duplicate of the case s also attached. .
The relevant file of t Se has not been received in this offiee.

‘the/)a/h aIready

Admii. Oﬁkﬂﬁhﬁ) l

been collected by

Copy to AddE&Ccm missioner ( ) for kind information & necessary action
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Urgent Business No. 33

Subject :— Regarding proposal for crealing pew sites fo.« bouling for marriages ete. and

other sites)

of perks due to holding

approval of revision of rates and process

[6)) Commissioner’s letter No. F, 33/Hort./SDM

of 1.ark booking ete.
C/51 5/C4C dated 5-2:2013.

At present thers are 6400 parks in SOWC and out of theze €3 numbsr of Sites (58 parks é‘£: 5
are allowed for Lolding marriages anc other functions by hzaking online through CSB. (List
attached at Annexure-I). It is worth mentioning that earlier in SDidC area thers were more than 600
. parks used to be booked for holding functions etc. Supreme Court of Incin in the matter of "M-.(_f;. Mc!lt-'i
V/s. Union of India and others” in WP(C) No. 4677/1989 has shown «iispieasure in respect of degradation

of marrizges of ete. Hon'ble Supreme Cour: heis also directed that “The-use:of

parks by the MCD, the NDMC and the ‘DDA for the purposes maniiored above shall not be. permitted
more than 10 days in 2 month. In other words, whzn anyof the desiguated park is used.for such purposes
10 days in a month, no function thereafter shall be vermitted during the remaining 20/21 days™

Fiirilier, Cotirt dls6 diféctéd that no tree shall be cut

fror r.ay of the parks for any purpose,

specially to facilitated holding of these functions ute. In the aforesaic matier court has -2@3‘5 the view of
Mt. Mehta (Applicant) that the recreational &ad othar aesthetic uses of the parks cennot be curtsiled.
Also, tnat the permitted use of park was being recreation under the Mistar Plag, it cannot be permittzd for
any other use, But at the same time, kesping in view of the need of th= society, it is ilecessary to bring the

parks back

to their norma! use in a sustained manfer.

In the recert judgment in the matter of RWA and o

thers \7s Union of India end athers in

WP(C) No. 8582/2009 and CM No. 5665/2009, the Hon'ble High “ouni of Delhi-closed 531 parks for
holding marziages etc. and allowed holding mariages etc. in 144’ parks only till Décember, 2014 in
undivided MCD. The Coust is mainly worried for degradation of pa:let 2us #a Halding of functicns. Most of
these parks are barren and lack green cover. . =

a

The Horticulture Department/SDME has made

sur wyinspection of the perks whers

functions are alicwed and it was found that mosi of tliese parls are lymg barren withewt eny grass end
shrubs etc. in the parls. i1 was also ncticed thar there-ae very lesc bumber of frees in these parks as

AR

1" parks be convertsd into green landscape by plasti

e

compared to other ormamentai/ordinary parks mziniainsd by the depasimisnt. N is propused that these
ng tress-in the perivhery.and nigiytainig.erzen belt along -
~ the boundary so as to-give aesthetic look 1o thess parks.-Mali will 8¢ deputed.to. maintain these parks

fmlavar e

777 during function days and thereaftér ddiing the days when function are not heid-It wilkbhelp-in-maintaining —o eo « -

T—-=these

- s

z.-0e, BERCTAtOr during the functions. A Board showing the landscate plan of the sites will be piaced in all these--

= parks as-green. While planting these parks area will be sararked. for. cocking apd, for use of

LR

e G smas

B

A

A T A s &

parks. Department will make sure that the abovs szid plan of the park ¢ cemplied- svith: by-ths function =z -
organizers. In case of any damage, the department will recover the seme from securily deposit of the™ ™

organizers. This 2ffort will also help in complying the basic issus of zourt order i.e. presaiving the green,
recreationai and aesthetic use of the land. Further these parles can be wilized by children far plaving
games, when these are not bookzd, It is to mention that due to closurs of a large number of parks for

ncticns the other parks are also being degraded, as funcrions ar: mainly held in night and thers
are na chowXkidar in horticulture department. : '

holding fu

[57(9)]
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Further there ure vacaut ploti and other areas uvailuble in ihe zpne wWhich mAy. not gt
"developed in near future. These sites aiv otherwisc nut giving any 1evenue con’ be uzzd for holding
marringes ete for short dul-.'ulons (i.c. year to year basis).

In view ofabuve backgrounid lullummj is propns:ﬁ — ‘f'.t
5 In all the parks which are being used for holding funglions like marriage etc apesipheral green
belt will be created with one row of tall trees leaving the space for [;ntr.s. Where ever possible green
lawns in the park will be created. These putks will be open for playing O.rt:h”dﬂ'ﬂ’h\‘hcl'l not.booked, The
green belt with one row of tall rees will be created preferably in the coming Munsoon Season when it is
not a marriage season.
2. The booking rates of parks ail other sites wcn.. approved by the Curporn;mn vide Resolution
No. 113 dated 15-6-2010. Fisrther the coinpetent nuthm';ry also approved ‘the following which are alse
being followed, may Le ratifi ed i—

(a) " Three Special Function Siles of Subhash ‘Nagar Chhutei Wala Pack, Berl Wala, Park-and
S8-Block Park were approved tor booklng @ Rs, 10,000/~ were npprovcd for boaking

! @ Rs. 8,000/~ pzr day {or yniformity of mt:-: wuh athcr parks. .

* (b) The special condltlons‘ﬂ ',-JJttomc([ in the prc:unhlc‘rc.anrd ing: sluolasmg lhc na.mcs nf the
tent house, fine for ulc;ai occupation of parks-and non park sites, opportuniry cast of non
park sites of Punjabi Bagltatz. were modified:zs follows t— ;

i) The following fees miay. be charged for gach-day tahn for: m.s:a.l!mg,fdl.smanzlm&
(mm|mum orie.day: t'armslnllmg, and oncﬁn:r fer.dismantling oracual) and for kezping

- tent :mtu!led withoih parmission 2=

St Booking rate per day of park- a:m’ Rale per doy ofdnstalling
No. Fw:a.’mn site and diginantling etc.
2 Rs. 4,000~ Rs. ' 3,000
2. Rs. 8,000/ Rs, 6,000/
< 5 Rs. 25,000 Rs. 15,000~

The bookiny charges will be'puid by the party baoking the, park: Charges for

installation and dismautling of the: tznt and -any fine etc. will be-paid by the Tent

Heuse/Tent Owuier 45 ner lhr. actual; :Iay.'a uscd!nn:up::d

(i) Itthereis no. funcrmq ip-the parle bu) {cnt house:i isoecupying the: patlg. the fine w;l[ be
' same as are charges fm' installing’ ansi,dlsmmuhug However,, ir ihc.fun;lmp Is hcmg
held.on the site illeg; 1I1y/waﬂmu£ pe rmlssu:n. the file.will be thres times the rate of
booking.of the p.xrldlum:llcm site.
(c) Security deposit were fixzd Rs. 5,000/ aml cleaning: r.‘.hnl ges Rs. 1,000/~ and license fee
Rs. 500/ for parks being kooked @ Rs.4.000/- per day and '@ R -3,000/- pcr ‘day.
[93 (8)) .
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=] The booling rates uf the pork Il\;\y e 2nhanced as follows :—

d-other siles” like. Ponjabi Bagh
The parks which are rnl:ﬁnu#d s Funetion -Siteg. an
b Stnedim which are hem;[ huulwh@ Ts;. 25 000:'— ‘are- pre-pe‘:ednto be . Booked

@ Is: 37,500/ per day, Setigrity Deposit: ﬂi’cr}m B{ln) 2 nlsmpn’upa:;gifjn' jncr;ns:d\

o o-be 1r.nrcn-|cd
from Rs. 10,0000+ to Rs.. J5,600/-, Cicaning chirges are als6: ﬁropud: ) ;
r:rn Rs. 1,000/ to Rs. 1, Jliﬁ!- and Ucense fee:6F RS, ,OQDA (unqhnn,,edj

. 12.‘900!- :t»d:l)

b) . The park being booked: @ B4, SI}Gﬂr‘ A, mpmu.ifm hunl\mg@lis

. wilhpone time S:u.mty Dr..p:mi of @ h&%bﬂﬂﬂ, cleaning: chi‘mes @ Rs.:1,000/-"and
license fee of @ Rs. 500/-."

(¢) ‘the park booked @ Rs 4,000/« ura proposed; _,fonbualcing@fts.rﬂ,!}f‘ﬂf-'per dayswitb.one -

time security, dapu-aln 0!‘@!{... 5 nﬂUﬂ-,nlunnlng'.nhar :mf@dh 13,000/~ md{hccns: Tee
of @ Rs: 500/, :
(d) 1tis to mention that rales, rmnrdlng Sc.r.ur' }

‘H:n_nhlmlt;fundab!r.),,::lmmngrhm.pan‘.
License fee hnve oL bcs;n-{l\aqgeddhn pa_ L

en?onud‘.nt aL’Ntu{hjs&ﬁ‘fﬁ}aﬁu‘tc. 5

4, Itiis, proposed | li'ml eachyearin ﬂlc monthm[&l.l ustt pwnlbzrﬁumwtmwspargnm in
consultation with Community Scnm.n Dcpnnmcnt. Eduéatmn..ipp .Es;:lte, Engfneenng‘ﬁﬁricﬂmﬂit #ic.

and afea Councillor will identify.the open ‘spaccs/plots: etq,.whlr.iunre, not developed andmr: iotgaingto -

be developed or used for any project for next ons year of whiglmay:be barre ‘andl'devold of trees and-

grass and' which can be offered ‘temporarily for bopking' for holding’ mamdg'§ ecs. for next:martiage
season (i, .. till June & next year).

The rate of booking. of such upen spnmaiplots!barren sites' et Jor holding functions like
marriages etc. may be fixed.on following finés ;—

" (i) Rates for Small area (ii) Raies far Medun area (it fhancs Jor Laige area
. (upto 0.3 acre) - (move. than 0.5. upra Fﬂﬂm 2)- (inore-Ahcar. !-ﬂ acre)
- Rr- - . ‘ RJ- " * e R&I )
- 600000 . - ' 1300000 vad T 3550000

The s:cunl)r d::posnb for sites pmuusml Tor. buoltmgw@itn 37‘5[](}1- wlﬂ het@:’Rs ¥ 15 ONI-
with cleaning cherges of R, 1,500/~ andl License Fee of Rs. I 000/~ ]nascb iwoling. | Foritherremuiniog

areas Security Deposit will be @ Rs. 5,000/-° The clcanlng«ch.:rgcs witl bdtl-lkwff Gﬁf T Eﬂ}l bmkiﬂg
and license fez @ Ra. 500/~ in each bookig .

Further, every year. in the moath of. the: ScPt;mbn-anrlmuI I
afresh these sites.if they will remn in n\r'\ﬂdhlr F::r huokmgdurmgihem:xt .
coming in the areas or no dcvelupmauhﬂ Wm'k is en flhcgvm' rhe

plo T L. muy
contmuc:LIbr buuklnu in 1hc next yenr, anﬁmg afiopen’ sm;es Elc. WIU ‘mlp tn mt.rcgse Iha-rwmu?md'
also lt“lmli-*b: ahalpto the puhl::. s

enammnt w'}l r:*.nmms'

For fixing the rqte... onahqm, 's 5.0fthe nmadqnu? Mbrﬂaadepanmanmmmmmee‘oftwa

Dy. Dircctors Horticulture and one Assistant: Blmctor of quctﬂhlmwm be :ommuhcd.aud{he,—mt:. s nd
sites will be approved by the Commm:aor'm SDMC very year,

In Punjabi Bagh thers are two siich site which are bcmg,boullcd i ﬁvcpnrls withipragent rate
or 'l-oolr.mg@ Rs. 25,000/- per day.and enhaiiemant propesed adabaye,

; (99(5))
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Reeently 1wo miore such sites huva been identitied i—

(@) Qne in front of office of iha Dy. Assessor & Collectur, M.C, Primary Schnol Sawal
' Nagor, ward No. the wea ef this site is 0.25 ond as such the rates of Rs, 6,000/ per day

may be fixed for thiz site. L

(b) An arca of 0.6 ncres has been identifi cd at Titar Pur Village Ward Nu. 105, As such the
rates of Rs. 12,000/ perdlay raay be fixed for thisslte.

5, The fees already being chirged for Instnl]nli;m and dismantling of tent by tent owners are also
proposed for approval so as to be increase as follows :—

Exlsting Proposed Rare of Existing -Rate of Revision proposed

Rate of Booking of parfs installation end Jor Installation. and

Booking _and other sites | dismamiling per day _, disipantling

(Rs) (Rs.) (R3.) { fRs)

4,000,00 6,000.00 3,000.00 ¢ 4,500.00

8,000.00 12,000.00 ", 6,000.00 . oy I 9,000.00

25,000,00 37,500.00 " 15,000.00 " 22,500.00

The boaking charges will be paid by the pamf Doaking th: purlds:lr.s. f.‘harjg;s fnr msmllalm.u
and dismantling of the tent and fine ete, will be paid by the: teat awner as per actual dnys used'and -

permission talen.
6. If there is no function Jn the: p.uk but leng llﬂu«# Is: or‘.eupymg the pzrk mﬂ:ﬁ-gum sion the fins

will ba the same a5 are the charges-for installing and: dlsmanliiug s5°given-in Serial Wo: d'above. However,
ifthe ﬁtncnon is beiug held ca the site illegally or site Is occup[:ql ulcgally (without: permwmn} the fine will

-be thr Ihr:c times the rite of baolung of the Pmidrumllnn Sile; '!'hls is’ l.u:.m;, charged at present also.

7. These Parks and Fupction Sitas are’ given 'Baakmg D5 as follows ; FC/ZONE.-CQDE/
WARD NUMBER/FUNCTION SITE WUMBER. In every word FUNCTIOM SITE- WJMBERS Start
from 1 and firstly all the parks being buoked at the highest rates are numbered nnd so on. 1t is propased
that 10 for the open spaces which are, ieraporary baoking sites may ha 3:5':11 similarly cxcept the function
site number should start frorn TEMP1 beginiing with the highest priced site of the ward.

8. The detniled existing guidelines tor booking of parks: e:c are given at Annexure-IL All-sites
will alsa be boolced as per these guidelines.
9, All the Sites (including parks) will be booked folluwma above: gu'ldclmes contained in this

preamble, All these guidelines os above vebich were in practise in past regarding rates, fines ctc. and
which has been modified in this preamble may be appraved in supersession of all:the: past suidelines-and
resolutions regarding booking of parks and ather sites, These npnmw:d guidzlines will also bo applicable
for other sites etc. If any dispute arises reg:u'dmg mlc:(pr:tannu ‘of the rules the same will be-referred to
Commissioner, SDMC for resolving and his decisi ran will b f’mnl

The matter may be placed. before ﬂ:a Corparation through the Standing. Comunittee. for
approval considering it an Urgent Business, as SUMC will slnrt getting more revenue ance it is appraved.

(100(8)]
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" Parks in Zone : Majafgarh Zone

ANNEXURE-1

No.

S.

Park Name
& Address

Area
(in
Aere)

Park

Securiny

Sround  Deposit

Renr -

()

@)

Cleariing  License | Service
Charges Fea * Charger

#s)  ®e) ()

I. FS/NFZ/146/1

Park on 60' Rd, near

Shiv Mandir, Sadh Nagar

«,000/

5,000/~

1,000~ . S00L 10

A

Parks in Zone : Central Zone

S.

Park Name
& Address -

Area

Acre)

" Park
Ground

© " Rens

{Rs,)

Securily,
Deposit

~ (Re)

Cleaning L{cz:lr_;e Seryice
+-Charges -~ Fee  Charges

@s) * (Rs)  (Rs)

'
i
i
!
|
:
v 5
f,
. 1 N
b
i
i
L}
'
[}
L}
I
i
"

Z.

3. FSICNZAGSI
~ Parlc P-20, Jangpura Ext.

FS/CNZ/

* Park near Mini Mkt

. Fs/sZ/192/1
Ch. Gulab Singh Park
Garvhi Jharia Maria

194/1

East of Kailash

4. FS/CNZ/IS8/)
Parleopp. Community Hall

Behind H:No. 127,

Kilolai Vil

lage

5.. FS/ICNZ206/1

Park opp. B-352,
DDA Market,

New Frien

ds Cly.

6. FS/CMZ/193/1

'
H
.
'

i

R

s T

LT
o e

S e

i

Parlc between Mpl. Schoal,

0.72

0.72

04.-..

© 0,60

0.51

078

Near Community Centre,
Sri Niwas Puri

7. FS/CNZ/19071

Park opp. E-203,
C.R. Park

P SRS P S
.

.
eyl
T e
- war =
o T e

SRR Sl Lt e
arm cspme el Ll

136

3,000/

4,000/

400

A,000/-
A

8,000/

[121(8)]
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4,000/ - -

5,000/-
5,000/-

- 5,000/

5000

5,000/

5,000/~

5,000/~
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1,000/ 500/- 10/~
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8. FS/ICNZ/196/1 D.44 3,000/« . 5,000/ 1,000/ SIU(IJ'-
¥ Parle Tanki Wala, g i
.DDA Janta :
Flats Between J-1 & °
J+4, Kalkaji

9. FSICNZ/1967 Co0s 4,000 5,000~ 1,000/ 500/-
Park DDA Flats opp.
Gurudwara, Kalkaji

10. FS/CNZN196/4 0.94 4,000/ 5,000/ 1,000/ 500/-
Park (Munjal 1.22
Road Site) bebween
: Block 0.64 & 4,
Kalkaji Ext.

11. FS/CNZN962 1.22 1,000/ 5,000/- 1,000/ 500/«
Park opp. Govind Puri, '
K-Block, GaliNo. 1,

 Kalkaji

Park Block 2,
Nehru Nagar

13. FS/CNZ/208/1 064 4,000 5000~ . 1,000- 500/-
: Park ncar Community .

Certre, Pkt. C-418,
: Sarita Vihar

14, FSICNZN90/2 0.26 1,000/ 5,000 10004 500~
Taxl Stand Wala Park,
. - .Opp.F-1186, Chitranjan
Park o

|
;

- : Dakayan Wala Park,
it 3 C-32, Kotla Mubarakpur

12. FS/ICNZ/15672 . 0.0 3,000/~ . 5,000~ " 1,000/ S00/

15. FSICNZR0/! v 076 8,000/ 5,000/ 1,000 500/

10/

10/«

10/-

* Parkes in Zone : South Zone

S, Park Name " Area Park -Sér:urirj:
No. & Address (in Ground = Deposit  Charges Fee
: Aerz) Rent

(Rs.) [Rs) (Rs) (Rs.)

Cleaning  License -'Ser:w‘r:.a ;

Charges

{Rs.)

Parlc B-4/69,
Safdarjung Enclave

[102(5))

L =
-—-:,_t [ it i SO0 PR
i r R T M T R

TRUE COPY

I FS/SZ/I6IN 125 25,000~ 16,000~ 10004  1,000-

10/-

28
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29

i 3! -
N 0
10,000~  L000- 1000~ 10

(]

. F&/sZ/164/1 .45 25,000/
i Park Dechind Father Angle .
School, Gautum Nagar .
*3, FSISZ/191/1 ’ 2.9 25,000/ 10,000/~ 1,000/ 1,000/- 10/-
Maruti Mane Block, A 4
Aslan Village .
4, FSISZ/\632 ' 1O 0,000~ 5000~ 1000k 500/ 10r-
Park opp. H. No. 130,
Humayun Pur _
5. FSISZ/I912 0.17 ' ~8,000- 5000~ - 1,000~ . 500/ © - 10/
Park on H. No. 210,, . :
Opp, MCR-Scheol, : , / :
Shahpur Jat Village . . “ ! :
6. FSFZN913 045  BOOO- . 5000~ 1,000/~ 500/~ 10
Park near Hr. S22, Scheol, ; : i i
Shahpur Jat .
7. FSISZ/I61/1 045  BOOO- 5000~  L000- " "spo. 10k
Park opp. F-3/8, ' ' S 5
Malviya Nagar ’ ,
" 8. FS/SZ/169/1 1.7 *8,000/- 5,000/~ 1,000/ Sbﬂ.f- 10/
Central Parl, _ '
Ber Sarai Village

0 et it 3 i ol 8

s ———

! 9. FSISZI163/1 125  -0000- ‘5000~ 1,000~ 500/ 10/-
i H-Block Park ' :
i H-Block, near Rama Mandir,
_.1 _ _+ _ . Nanak Pura g 3
: 10, FSISZ/N62 ° & 8000~ 5000~ 1,000~ DO/ 10/-

Park Masjid Moth Village

{ 1. FS/SZN92 275 25000 10,000+~ 1,000~ 1,000/ 10/
Park near. Gurudveara ‘ ; :
E-Block, Greater Iailash=1I : :
12. FSISZ/130/1 1.5 8,000~ ° 5000~ - 1,000~ . .500/- 10
ParlcArya Sumaj Mandir, i
Madangir village s : . F
13. FSISZns21 . o12% B00Y- . 50004 . 1,000~ 500/- 10
Central Parl, H-Bloclk, )

Dakshin Puri

14, FSISZNTON . 0.8 4600 5000 1,000/ 500/- 10/
Baba Ram Dev Parl, :
Tigri -

[103(9))
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2. Fs/sznedn L4l
Park Behind Father Angle
S¢hool, Gautum Nagar

3. F8ISzn9in 2591
Maryti Mane Block,
Asian Village

4, FSISZI6IN2 Lb 8000~ 5,000~ 10000 S00/- 10/
Park opp, H. Ne. 130,
Humayun Pur

5. Fsisznewn ' 0.17
Park on H., Mo. 210,

Opp. MCD Schoo),
ShahpurJot Village

6. FSFZ/I91/3 0.45 . 50004 LDOOA SO0k 10k
Park near Hr. Sec. School, .S g
Shahpur Jat T

i

25,000/ 10,000% 1,00/ 1,000/- 10/

15,0800 10,000/ 1,000/ 1,600/~ 10/-

4,000/ 5,000/- 1,000/ 500/ -

!
s

1. FSISZ6L 045 (600~ I Sgo0k LOOOL T sk iok
Park opp. F-0/8, S -

MalviyaMagar

" 3 FSISZI6Y L7 8000~  5000-. 1000~  S004 10k
Central Park, .

B_:rSnraiVilluge

9. FI3Z16dN1 1.25 1,000/
H-Black Park -
H-Block, near Rama viandir, %
.. Nanalk Pura

e e et m ——— e e £

.

'3,000/- 1,000/ -~ 500/ 10f.

iy .

10. FSISZA64R 0 000
Park Masjid Math Village,

1l. Fasz/ie - ; 278 25,000

Park near Gurudwara

E-Block, Greater IailasheI[

wwmsemin s
!
i

5000 1000 sool 1ok

10,000~ 1000~ 1000~ 1ok

12, FsiSznaui 1.56 1,000/ 5,000~ 1,000~ 500/-
Parl; Arya Samaj Ivlandir,

Madangir village

13. Fsisziis 128 - 8000- SO0 100Q  SCO-
Central Park, H-Block, b ;
Daleshin Puri

U

|9k

14, FSSZNTUL 081 f000k 5000~ 10004
Bzba Ram Dev Park,
Tigi

3005 10~

- [1038))
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o —— . — —

Parks in Zone 3 West Zone | E
S Park Name Area Park Sccurify" Cleaning 'Licuise Service
No. célrddd:en (i Ground  Deposit - Charges | Fee Charges
' " dere) Rent - ;
D e e @) LRs) (Rs)
’ 1 Fm_wui 072 8000~ 5000~ 1,000/ 500/- 10/-
Park A-Block, opp. C.C.
Visha_l'E.nclavc, .
i Tagore Garden . ! )
i 2. FSIWZST 093  8000-  S000- 1000~ iS00k 10-.
I, Park Between B-2, B-4, ",
1 Paschim Vihar ;
i 3. FS/WZA07/ 0.43 8,000~ - 5000/ 1,000/~ | 500/ 10/-
! Park.near A-286, H
) \ 1.J. Colony; Choukhandi (* mz b _ l
o4 FSWZSIRZ O 196 000K 5,000 * 1,000/~ 500k == 10
Dushera Park, : o :
B-3, Paschim Vibar ; (
l . 5. FS/WZ/104/1 T 066 8,000/ 5,000/ 1,000/~ 500/- 10-°
Dushera Park, ) . .
l‘ Opp.H.No. 159, -
i Paschim Vihar Sl ‘ -
‘. 6. FS/WZ/14/1 0507 - BO0O 5000 1,000~  sSoo- 10
1 Ramleela Groind, . ' : i :
| = Asholk Nagar ) n R A :
' # B B b TR iz
—— . 2 ESIWZAOZ, . - o043 8000~ -l 5000~  -1000~  SQ0- L0/
‘ Park B-Block, opp. = i ! o .
Works Deptt. Store,
1.1, Colony, Choulhandi 3 :
8. FSIWZN0dn. L7537 8000~  °S000~ 1000~ 000~ 10
' -Mazar Wala Park, ' DS EE * s o
- Pkt. 3, Paschim Puri PR
9. FS/WZ/103/1 0746 8,000~ 7 }s000- 1000 ° S00/- 10/-
” 8| Dispensary Wala Park - . 1
- " Opp.H.No.364, - 3 o G :
. Paschim Puri ‘ ¥ : .
\ 10, - FS/WZ/103/2 - 199 25000~ .JJ0000K - ‘L000k ' SO0k 10k
\ Traffic Taining Park S S e -
“No.2; near Children :
Park, Punjabi Bag_h ) s 0 .
1. FSWZ/12/1 189 8000~ .. 8,000~ 1,000 500~ . LOF
Park 3-Block, Main Market, : i
‘ Subhash Magar :
| [104(5)]
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L2 Eswnan 1.03 1,000/ 5,000/ [,000/-
v Park Gusiien Ground,
v=Hlock, opu, Rujdhani
Tent House, Lavvn-N,
Yiken Puri

i 500/ 10/~

13, ESWVE 1240 ' - W00~ - 50006 1,000~ 500/- 0/-
Pavk Dushera Geaund, '
F-Ulock, opp. V-1 & F-2,
Larwn Wo 2, Vikas Puid .
. FSAVEAAN 105 8000~  S000- 1,000~ , 500 10/
i Puik Dushera Ground, ~ . i
E-Block. opp. Jantu Flats, - !
! vikae Puri | "
1S, FSMWZN0is 0.24 000K . 5000~ 1,000/ : 500/- 10/
Purk opp. Gray Building
Schaal, Chand Nagar,
Khayala

1

T |
16. FSIWZ/LIL/ 0.73 8,000~ 15,000/ 1,000~ | 500/ *10/-
Bere Waln Bagh, LR R e N
J=Block, Subliagh Nagar

\ 1. FYWZI125.1 T 247 §,000/- 5,000/ 1,000/ ' 500/ 10/
Park AG-1, L-Type Park, # )

\ Vikas Puri ;

1

!

13. FSIWZ122 133 BQOO- 5,000~ 1,000 SO0 10/
Chatri Wala [Park, T B

2 Block, Subhash Nagar

Park NHF,

19, FS/W2/10473° 049 8000~  SQ006 1,000~ 500~ 10
.. Madipur Village '

- © 20, ESIWZA02/ Not . 8000~ - 5000~ 1,000 500/ 10~
: Porlc opp. B-1/346, Booked . v -.
i JJ.Calany,

] RaghubirNagar

i 21, Farvzhoan 0
' Central Parl, M-Block,

i JJ.Colony,

i Raghubir Magar

22, FEMNZN052 2.2 1,000/ 13,000/ 1,000/
J-11, biiock Parle, P R

8000~ 5000~ 1000 SO0k 10/

500/ 10/
Rajouri Garden

(Super Bazar VWalz)

Rayjouri Garden *

|

|

|

i 23, FS/WZANSR . Mat - B0~ . 5000 1,000 SO0 o
] Perl: J-3 Block, Buoked : :

l in front of School,

i

|

'

Tajourt Guraen

(165(5)],

S AT B0 L L S BRI i ST  Pgie t
S T e Ty TR WA TS \'ﬁ‘“r'.-"-i:‘n?ﬁi-’-h:;'.‘iZ?E’T-Z'%"{!.ﬁl‘rnﬁu‘-_'_-t;‘

- e

\.
i
3
ot
b3
ut
;;:
4
h
H
i

R R T T

; - v e g s

— — - - - - - " e mw i e e o 4+ - I - b

ia s . - e L b LT T T T e ¥

H B e — b T

. L !

- - ———— . B AR b e g e g e o

- -t EF aa  — A Tt A dmt - - g

.
- e R e

) : 'RUE COPY




672

. i
" I
y & 1
‘ ; I Ii
24, FSIWZ/24I .7 ROOOL 5000~ 1000A | SOOK  1O%
2 Pack opp. C-95, Group-1, | '
! 1.1, Colony Hastsual i
.25, FSIWZIO0TA 0.23 8,000/ 5,000/ 1,000~ 500/ /-
Park opp. H. No. 212,
B-Block, J.J. Colony, "
Khayala . ,
' 26. FSIWZ/131 Not |, goons 5000~ 1,000~ | 500 Los-
L _ Park.near A-57, Bodlted ; !
" Vikas Puri o x o
= 27. FSIwWZN123 2.95 8000~ 5,000/~ 1,000/ | 300/ 10/-
Park 2/327, . !
Subhash Nagar ) ! | .
28. FS/WZ/103/3 199 25000~ | 10,000~ 1,000 i 1,000/~ 10/
Lawn No. 1, :
Adj. Ring Road, " . :
) PunjabiBagh, « - . PR T S S S =
opp. T.T. Park :
Opc'n Sites. pl'_\'Vestl_.Zone,
S. Park Name " Aréa ' Park- —'-~Secwj-_la" C{rgufng - License ; Service .
Ne. & Addvess in Graund.  Deposit | Charges ' . Fee  Charges
Acre) " Rent . %
. , "(Rs). ... (Rs) - {Rs.) i (Rs) - (Rs)
s S e e e e S o B % "
I. FS/WZI103/7 25000/~ 10,000+ 1,000+ 0,000~ 10
I Pupjabi Bagh Stadium . . )
' 2. FSIWZ/03/7 25000~ 10000~ 1,000~ 1,000~ .10~
E Punjabi BaghStadjum ‘ o =
; 3. FSAVZ/03/4, 25000 $10000- 1000 ©. 1000~ 10k
PunjabiBagh opp. 3 i
. Gurudwara Tikana Sahib .
4, FS/WZ/103/5 25,000~ ¢ 10,000/~ ' 1,000/ 1,000/~ 10/-
: Punjabi Baghopp. ' ? 3 OO
| Gurudwara Tikana Sahib EaE t
5. FSIWZ/103/6" 25000~ 10000~  1L00O- 1000 1o
PunjabjBugn opp. L : v
Gurodwara Tikana Sahib o ‘
a |
| . Nole i~ Service Tax efe, 'J:'c{rmﬁc&;té n;ppfic_:;biv. '
i - [106(5)]
: . :
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!
ANMEXURE ‘II' |

Cnhl.:linu for boolking :

———

Booking Procedyre @

I. Parks will be hooked for Privale Functions-10-days Ina mouth, There will beno such bar
for non-parl sites. i ‘

2. The rate of hooking of parks/non-park ,sitq'_,_'\_xv-lijl;-,l?d;wlid‘lﬂ.-‘b&qu]}ug. js-made. within-fhree
months prior Lo. the, date-offimction, 1t-booking of park/non-park.sifetis made much in
advance then fallowing ratesiwill be charged t==— :

(i) U made within 3-6 months in advance, :Iq;.!bin-.lof boaking charges.
(ii) 1f made within 6-9 monihs in adyance, triple.of booking chnrg_esl'. i
(ii}) 1made within 9-12 moriths in advance, prtimﬁlpﬁbQGMDg:Wrgg.

3. The booking will be done £ CSR Counter,.

4. For booking a park the consent of the ﬁ.rr'.:\'Cuun_cIl_Io: or the con;,':ntsnf«Hdnbumhlc
IMayor is required.

5. The consent of the Area Copncillop/bayor yill be-valid: for fiva days fova particuler date 2.

of heoking and If the a;lp{l}_cgwj.ddcs; nat 3:‘&_‘&:.-bnﬁi;igg}.qéqcp-Iril'ﬁﬁc‘déys-'zh;n,ﬂfa'rsiu
(placs of function) wol.l'M%i:‘-giy:u to other needy applicint, .

6. IFavailable ror-hu_aking,":];_;};p_iliz;rg Iiaq do-submitthe ﬁpplgiﬁg-;ma‘upp?(-i%lggﬁpy};{;:ut.
license  fens, refundable ssecurity ‘charges, cleaning’ charges‘and: service 1ax) and
“neceszary-documentsito CSB operator. '

Ly

7: The SMRC:Staff(Mouicy/itre o UDCY posted in'CSB; will checleall the dogumsitts and

" willil‘:cmhlr}il:rii'éﬁ&?ﬁﬂéﬁiﬁﬁfﬂf&ﬁ?ﬁﬁ]ﬁ: - e SRG AT dQ; S

8. Documants — i

() AFffdavit of Rs. 10/~ , 7 - .

(i) ED l:]r)ogt‘ (inzludes PAN:Caid/Vater ‘sm_':c:mfdl PassportiLicense/Ration:Card/Asdhar

ard). o _" : > '

“(iil) lavitation Card, : ;P 2 _ »

(iv) D;Irlaand Draft in favaur of the Comhlisgiqﬁcr.,S[?Lric~'rqr';;énur;;;- -g;pg;gu refund.
able). ] ' : i i AR &

(v) Phatographs.of bridc-,a@@.g{mm. Lt cod

(vi) Conicat/NQC af the arq.n Cmmci_!iar.‘l-l_‘n‘;i'hle Mayor.

9. G- will be issued-and paris is booked, . _

10, The parks may be bao!-:ud_ﬁ'zr:ilnfdlng,_ﬁlc.y:abciage-m other functions af son/dauabisic:
sister/reai brother of the SPMG staff .f;:cggf'p;p'[__ He/She will hlwﬁagmsﬁﬁ

Deposit, License fz¢ ang Cleaning: charges.! He/Shie: will-deposit alk: the eauiced. dous

ments & mentioned at 51 No. .8 ubove nlongwilh a fecommerdation lelier Toi 1 icsl
Head of ts Depsriment L ) :.lt oniletter fram histher

1. Security Depogit will betaken n the faom, af Demand ;Bruf in fovour. af the

Commistioner, SDMC, The: saciwitye Wi be aleassd in full ol pact B8 shecosstil

complation of Uiz fuvaianswith

in 12 days biyiha Dy Director (Hou) ol the Zanc.,
[10148)) B i

34
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»

”

12. Refunds : !
The refound will be doan by the Depnt;‘ Direcmr Horticulture (

Refunds can be made for :—-
{n) Cancelltion of Booking,

(b) Security Deposit Refmdl.

Any request for postponcment/udvuncement of booking made would be ireated us
cancellation.

13. Methodology for Cancellatlon of Booling :
(a) Citzen will apply.to. "'uual DDH/AD for eancelkation.
(b} '[11c onghml G ‘I and’ I'lfi pmcf *mblmned at the time of boolking, I;It‘l!d% 1o'be submiited,
(a), If cnncel!atmn done mthw. T dny.. nf l‘unciwn date (function.datejexcluded)
(i) Refund 100% Security Deposit.
. (i) Rz:l’un;] 25% Park Rent. . o,
(iii) R:fund IOD'V- Cleaning Charges. © h
‘,(hr:.‘ ::mn::lhuon dune in more tt\e.n 7 dayt of function date  ~ i
() Refund 100% Sr':'ur:ly Dapusit. :
(i) Refund100%: P:ItL Rent,
< (i) Refund. 100% ClennmgChnrg:s.
14. Methodology for Seeurity Depml' ‘Rullmt. :

(a) The citizen has to submit an :npplicntiun anngwIt!l G-3: Recelptissu:d at:the time of
booking to the Zonal DDIL -+ = =

et —w . (b), Application should bz in the npme of Dcpul:{ Dirsctof Homculhlr-‘- of the Zone.

(¢) IIMCD has to recover any damage ete. fom the sccurliy amount:| lh:luh-.-. coneerned
Section Officer of the 2CD; will hava to submit'a- raport 1o thas Dtrs:tm-—ﬂ-lurt.)
concerned within sevén doys.from: {he date! omepIeilon of fun:t:ownnéwhmh-?will
be processed by the; DDH immediately.-If’ no sueh report isflitnished by the
concerned Section: Gl‘f‘c:r -within seven ﬂu;.': to the D‘DHxnncm‘nrddh:n vl be
released to tiie purn-.M Jater on due to. lon-submission ofireport of: Setian-Qlfieer
any damnges. are found the same wlli: be r:c.cv:red frum salary of” the r.nn:cmcd
Section Officer.

(d) To Collect the demangf-draft from Dy. Dlr:clcr Horticulture of Zone within 15 days.
(ii) Resolution Mo, 244 of the Standing Colpm!une dntqt! 5-3-2013.

Resolved that it be yecomm éuded fo Cnrpnmmn thatthe, prappsnl oﬂhc Qommlsnonr.r as
contained in his letter No. F. 33/Hort/2OMC/316/C5C: dnted 5~2—2013 “regarding proposal; for creating
new sites for booking for marriages ete."and approval bf rews:on of rates and process of park booking
ete., be approved with following amendingis i— c 1 i

1. The parks and other sites :1m|! b bnokr.d pl the estisting rates-and hence no in:rcnén in
the rates fof booking or patks.and nthcrsues i

2. Park situnted ol Hanakpur Villuge be hnck:d @Rs. ll ,000/- per.booking.
Lton(3)) -
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... l

Reselution No, 253 Resolved that as recommended by the Standmg Committee vids its Rescmnun 4

No. 244 daied 05-3-2013 preposal of the Commissioner as contamcd in his letter
No. F. 33/Hort/SOMC/516/C&C dated 15-2-2013 regarding proposal for crearing
new sites for booking for marriages etc, and approval of reévision of rates and process

of park booking etc. as detailed in the aforesaid letter, be approved with the followmg
ammdments —_ :

1 The parLs and other sites shall be booked at the existing rates and hence no
increase in the rates for booking of parks and other szte"

— . A, - s

e -...,._4..-

\ 2. Paik situated at Nanakpura Village be booked @RBs. 4 000*’ pe' bookmg.
_-_-_-__-_--‘_‘—\—-_‘ -

-~

The motign was carried.

uﬂ' .:”

'RUE copy,
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1 May kindly peruse the letter of Sh. Satish Kumar, Garden
Chaudhary, DG-lIl Ward No.107, Vikas Puri West Zone.(Copy
placed at page (1/C to 4/C)-Highlights a breach of booking rules
concerning a marriage event scheduled for 06.02.2024.

2.  Despite explicit instruction to vacate the function site by
07.02.2024 at 6:00 AM, it was observed that the site remained
occupied until 09.02.2024 with tent materials and other
accessories. ' :

3.  This prolonged occupation constitutes a violation of the
booking terms and conditions.

4.  Keeping in view of the above, the Horticulture Department
West Zone, MCD is proposing to forfeit the security deposit of
the booking party due to this breach.

Submitted please.

ot
ADH/WZ

SURENBRA SiNGH~
PR [Baned)ee e ot
Qﬁ leos2024 |

PK SANCR.JIEE

Dy Director (Hort)
DCANZ WyaetZ.om MCD.
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. May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-lll Ward No.107, Vikas Puri West
Zone(Copy placed at page 1/C to 3/C of the file) wherein it
has been informed.that there was a booking for marriage
dated 14.04.2024 in the Lawn ID No. 124/2(Lawn No. 2),
Dusshera Ground Park Opp. F1 & F2 Vikas Puri and
remaining 02 No. lawns were got occupied with illegal parking
by the booking party.

Keeping in view of the above, the Horticulture
Department, West Zone, MCD proposes to forfeit the security
money of the booking party.

" Submitted for your kind information and accord an
administrative approval please.

Y
.S.0/WZ
al A.S.0. (Hort.)
SUR JUM West Zona/MCD
Asstt. (H y :
West Zone, MCD

PK. ) P"f@——'—’; '
Dy, D enelMcD  23.01-20 T
-

o

nlt"]

e b e ).
g (et
Iopl_ @g\m Sewit > 1 |
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G8 RECEIPT NO. :« DFM00387

ZONE ; WEST

DEPARTM

NAME : DEV YADAV

AMOUNT : RS, 5000

BUDGET HEAD :- 20-A.]

MOBILE :

'ADDRESS : RZ-38, BINDAPUR, U‘I'I'A.M NAGAR, NEW DELHI

DATED 24.04.2024

REMARKS : SECURITY DEPOSIT OF PARK BOOKING ID NO-Fya

PAYMENT-DESCRIPTION ¢

£

MODE

DD/CHEQUENPO DATE

AMOUNT

DD

2024-03-28

==

. “Tha validation of recelpt Is subject

=

to realization of actual amou

[SH. DHARAM PRAKASH]

K
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May kindly peruse the letter of Sh. Satish Kumar, Chaudhary, w:rjaNr?t.i
107/WZ, DG-III, Vikas Puri, it was Informed that the organizer, Divya Jygz - Gs s
Sanstha, organized a religious program from 07.05.2024 to 20.05.2 .hole.
Satish Kumar Inspected the site on 13.05.2024 and found a large '
approximately 3x4 meters, at the function site In the park.

Keeping In view of the above, the horticulture department West Zone,
MCD Is proposing to forfeit the security money of the booking par‘ryT

Submitted please. _
'R
Al
M' 0
% \ A.AS‘.SO.%ZM_)
m) Eﬁ%ﬁﬁs{w ' West Zone/MCD .
West Zone, MCD

DDHAVZ ll’lr; t@;eff ﬁi’a '
et AEe

Dy Director (Hort.)
DC
qgr\]}\ 7%”9‘"%3220113 MCD
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May kindly peruse the letter of Sh. Satish Kumar, Garden Chaudhary,
DG-Ill Ward No.107, Vikas Puri West Zone.(Copy placed at page ___tof_.)
where In It has been Informed that there was a booking for Religious
Programme "Satsang" dated 14.07.2024. Park were got occupied with illegal
parking by the Sanstha.

Keeping In view of the above, the horticulture department West Zone,
MCD is proposing to forfeit the security money of the booking party.

Submitted please.

' N\
/gyﬂ’ (’%#@NDRA SINGH‘ ' ‘ A,g@?ﬁi

ot ke ostZonaiuco
%m”' PUBaciee
P&ﬁ:&?gé
yoqtor (Hort.)
}ﬂf. tZone, M.C p ,
/s Mn«f’. n
o3
a5ty
) ,
p&_ .Qo‘l‘\
. a9"‘°1 “
m.;lu-/L
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" **The valldation of recelpt Is subect to realization of actual amount.

[SH. DHARAM PRAKASH]
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May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-lll Ward No.107, Vikas Puri West
Zone(Copy placed at page 05 ’ ¢ of the file) wherein it has
been informed that the lawn 1.D. No. FS/WZ/124/1 at park
Dusshera Ground F Block Vikas Puri, ID No. FS/WZ/124/2
(Lawn No. 2), Dusshera Ground Park Opp. F1 & F2 Vikas Puri
and ID No.FS/WZ/124/3 at park Dusshera Ground F Block
Opp. Jant Flats, Vikas Puri was booked from 30.09.2024 to

14.10.2024 (15 days) for the purpose of “Ramleela & Putla
Dehan” program.

It has also been informed that various plants have been
damaged during the organization of the above said program.
Accordingly, it is proposed that the security deposited by the

park booking party Sh. Deepak Jindal may kindly be allowed
to be forfeited please.

Submitted for your kind information and accord an
administrative approval please.

PR+ M. Qﬁs LN
) LA ¢ oWz

DD PU 2on et
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G8 RECEIPT NO. :- DHM00473

ZONE : WEST

**The validation of receipt is subject to realization of actual amount.

[SH. DHARAM PRAKASH]

e
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May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-Ill Ward No.107, Vikas Puri West
Zone(Copy placed at page v3|c of the file) wherein it has
been informed that there was a booking for Ring Ceremony
Function on dated 18.11.2024 in the Lawn ID No.
FS/WZ/124/1 (Lawn No.1) F-Block Dusshera Ground Vikas
Puri. But after the booking, the owner did not dismantle the
tent/tent materials despite the repeated requests of the
Garden Chaudhary and kept the tent material beyond the
booking , he did not remove the tent material.

In view of above, the Horticulture Department, West
Zone, MCD proposes to forfeit the security money of the
booking party for keeping the site illegally occupied beyond
the booking date.

Submitted for your. kind information and accord an
administrative approval please.

—)5 <« .O/Wz

ADH/WZ %ﬂfﬂz/
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MUNICIPAL CORPORATION OF DELHI

(“'1 "

‘DEPARTMENT OF HORT[CULTURE

GB RECEIPT NO. :- DIM01364

ZONE : WEST

" BUDGET HEAD :- 20-A--77-2514

NAMEISUBRASH TYAGI -

Abnﬁess : WZ:12, BUDHELA, VIKAS PUR, NEw'DEi.'Eizl-i

P

|\, DDICHEQUEPO NO

ISSUER BANKAPO -

. DD/CHEQUE/NPO DATE |

© 028808 'HDFC BANK

- 2024-09-27

5000
**The vahdatlon of recelpt is subjact to realization of aclual amount i
[SH. DHARAM PRAKASH)] ‘
|
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May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-lIl Ward No.107, Vikas Puri West
Zone(Copy placed at page _o3|< of the file) wherein it has
been informed that there was a booking for Reception
Function on dated 18.11.2024 in the Lawn ID No.
FS/WZ/124/2 (Lawn No. 2), Dusshera Ground Park Opp. F1 &
F2 Vikas Puri. But after the booking, the owner did not
dismantle the tent/tent materials despite the repeated
requests of the Garden Chaudhary and kept the tent material
beyond the booking , he did not remove the tent material.

In view of above, the Horticulture Department, West
Zone, MCD proposes to forfeit the security money of the

booking party for keeping the site illegally occupied beyond
the booking date.

Submitted for your kind information and accord an
administrative approval please.

)T % - %ﬁ;\ﬂ

| A
ADH/WZ 57 ? Z -

DDHAIZ  PU
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MUNICIPAL CORPORATION OF DELHI

DEPARTMENT OF HORTICULTURE

G8 RECEIPT NO. :- DJM0D258 i
ZONE : WEST _ TRANSACTION PURPOSE : INCOME AMOUNT : RS. 5000 |
l NAME:ANNU = == "0 %0 | MOBILE: NIA #7070 | GB - GENERATED ON : 2024-10-08 12:36:13
ADDRESS : A-523, HASTSAL COLONY UTTAM NAGA'R 2 :
REMARKS SECURITY DEPOSIT DF PARK BDOKING (I'D HD 124/2) AT PARK DUSSHERA GROUND FBLOCK OPP F1 8. F2 LAWN NO.2 FOR ORGANIZING/HOLDING "MARRIAGE {
FUNCTIDN“ ON DT 18 11. 2024 101 DAY} {NO COMMERCIM..ACTIVITY ALLOWED} Al
! : __ .
(] 0 = O, E o ‘
: SSUER BANK!IPO - |- DDICHEQUE/PO DATE AMOUNT
i a5 —1= '
" YES BANK LTD ;
* CHANAKYA PURI 2024-09-23 5000
e e PR **Thls Is a computer generated receipt and does not require any signature. - ="
**The validation of receipt is subject to realization of actual amount.
H [SH. DHARAM PRAKASH]
& . p
i { Esug COoPY
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GB RECEIPT NO. :- DGM00B61

ZONE : WEST

MUNICIPAL CORPORATION OF DELHI

DEPARTMENT OF HORTICULTURE

BUDGET HEAD :- 20-A-I-77-2514

e

DEPARTMENT : HORTICULTURE /' TRANSACT{B{N P‘EJEEQS@COME
LY 11

| AMOUNT : RS. 5000

NAME : SANJAY SINGH

MOBILE : N/A

/ t

=
ENERATEI%N :2024-07-30 14:11:58

ADDRESS : A-255, POCKET-2, SECTOR 17, DWARKA, NEW DELE+110078

1

e

_J

REMARKS : SECURITY DEPOSIT FOR THE BOOKIN
DATED: 24.11.2024. (01 NO. DAY) (NO COMMER

A
i “\
* PARK ID rg:‘v’rgmbluarz DUSHE
ACTIVITAALLOWED)

,
-'\}&R{]UN BLOCK VIKAS PURI FOR ORGANIZING/HOLDING RECEPTION FUNCTION ON
X &
&

DD/CHEQUE/IPO DATE AMOUNT

DD/CHEQUE/IPO NO ISSUER BANK/IPO

238327 YES BANK VIKAS PURI 2024-07-26 5000

**This Is a computer generated receipt and does not require any signature.

**The validation of receipt is subject to realization of actual amount.

[SH. DHARAM PRAKASH]
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G8 RECEIPT NO, :- DKM300167

VUJdli

MUNICIPAL CORPORATION OF DELHI
DEPARTMENT OF HORTICULTURE , ZONE - WEST

NAME: SHAMBU THAKUR

MOBILE:

GRAND TOTAL: 16220

GENERATED ON; 2024-11-08 14:33:23

RECEIPT TYPE: INDIVIDUAL/CITIZEN

COLONY: HASTSAL UTTAM NAGAR

ADDRESS: B-136A VIKAS NAGAR EXTN. HASTSAL UTTAM NAGAR

INCOME : V-130-0263 (INCOME FROM BOOKING OF PARKS)

MODE

TYPE

NO.

BANK NAME

DATE

AMOUNT

REMARK

CASH

PAYMENT

NIA

N/A

N/A

8000

GROUND RENT OF
PARK BOOKING (ID
NO.FS/WZ/124/2) AT

PARK DUSSHERA
GROUND F BLOCK
OPP. F1 & F2 LAWN

NO.2 FOR
ORGANIZING/HOLDING
" MARRIAGE

FUNCTION" ON

DT.01.12.2024 (01 DAY)

(NO COMMERCIAL

INCOME : V-130-0263 (INCOME FROM BOOKING OF PARKS)

MODE

ACTIVITY ALLOWED)

TYPE

NO.

BANK NAME

DATE

AMOUNT

REMARK

ﬂ/&/

TRUE COPY
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CASH

PAYMENT

N/A

N/A

N/A

1510

CLE

ANING/LICENSE/TRANSAC
FEES OF PARK
BOOKING (ID
NO.FS/WZ/124/2) AT
PARK DUSSHERA
GROUND F BLOCK
OPP. F1 & F2LAWN
NO.2 FOR
ORGANIZING/HOLDING
" MARRIAGE
FUNCTION" ON
DT.01.12.2024 (01 DAY)
(NO COMMERCIAL
ACTIVITY ALLOWED)

ION

INCOME : 2704 (INCOME FROM BOOKING OF PARKS)

MODE

TYPE

NO.

BANK NAME

DATE

AMOUNT

REMARK

CASH

PAYMENT

N/A

N/A

N/A

1710

GST 18% OF PARK
BOOKING (ID
NO.FS/WZ/124/2) AT
PARK DUSSHERA
GROUND F BLOCK
OPP. F1 & F2 LAWN
NO.2 FOR
ORGANIZING/HOLDING
" MARRIAGE
FUNCTION" ON
DT.01.12.2024 (01 DAY)
(NO COMMERCIAL
ACTIVITY ALLOWED)
(GST REGISTRATION
NO.07AAALMG061H4ZZ)

INCOME : 20-A-1-77-2514 (INCOME FROM BOOKING OF PARKS)

MODE

TYPE

NO.

BANK NAME

DATE

AMOUNT

REMARK

ﬁi—//

TRUE coPY
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SECURITY DEPOSITOF |
PARK BOOKING (ID :

s NO.FS/WZ/124/2) AT |
PARK DUSSHERA ;
r - GROUND F BLOCK

OPP. F1 & F2 LAWN
CASH PAYMENT ; N/A N/A 5000 NO.2 FOR

ORGANIZING/HOLDING
Ab»l FUNCTION" ON _

DT.01.12.2024 (01 DAY) |

4// // (NO COMMERCIAL |
/ ACTIVITY ALLOWED)

Totzl amount of sum is - Sixteen Thousand, Two Hundred And Twenty Only (INR).

s?—

**This is a computer generated receipt and does not require any signature.
**The validation of receipt is subject to realization of actual amount.

[BMID : 10056744, SH. DHARAM PRAKASH]
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ANNEXURE R-5 COLLY _

. 26

ng INDIA

MUNICIPAL CORPORATION OF DELHI.
OFFICE OF THE DEPUTY DIRECTOR (HORT.},
HORTICULTURE DEPARTMENT/WEST ZONE,
4" Floor, Dr.Sahib Singh Verma Nigam Bhawan
Near Shivaji Collage, Shivaji Place, Raja Garden, New Delhi-110027

No. ADH/WZ/MCD/2024-25/D-_R 0\ : Dated : _03\3\24

To,

Sh. Moolchand,

Gyan Sarovar Charitable
Office:- DG-3/145, Vikas Puri,
New Delhi-110018

Please ensure that Lawn No. FS/WZ/124/1 at F Block Dushhera Ground, Vikas Puri, has
been booked by Mr. Manish Kakkar, a resident of Q-51, B-Vikas Vihar, Uttam Nagar, New
Delhi-110018, for a Jagran and-Bhandara event on the 6th and 7th of September 202¢.

Thereforg, it is requested that the lawn be kept vacant on these dates to ensure that Mr. Manish
Kakkar can conduct his event smoothly. :

Gy~

Asstt. Director (Hort.)
West Zone/MCD

SURENDERA SINGH

) ' : Asstt. Director (Hort)
Copy to:- Wagt Zone, MCD

1. DC/West Zone- For kind information please.

2. DDH/West Zone- For kind infc‘)rmatiou please.

-
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MUNICIPAL CORPORATION OF DELHI =
' OFFICE OF THE DEPUTY DIRECTOR (HORT.),
- ¥ ) HORTICULTURE DEPARTMENTMES_T ZONE,
4" Floor, Dr.Sahib Singh Verma Nigam Bhawan
Near Shivaji Collage, Shivaji Place, Raja Garden, New Delhi-110027

No. ADH/WZ/MCD/2024-25/D- A3) Dated : ;6\9. |LL1
To, ssone
Sh. Deepak Jindal (President) 5 Nk
Saksham Samaj (N.G.0.) g \

NRLERT \t
RJ/o: Q-48, Vikas Vihar, ISR I :
Manas Kunj Road, Uttam Nagar, ‘11{‘?/ ' /,‘ ;
New Delhi-110059. R

With reference to your application received by this office vide Diary No.681/DDH/
WZ/MCD/2024 dated: 02.07.24 for allowing the booking of the park (s)/site(s) at Park
Dusshera Ground F Block Vikas Puri (ID No.FS/ (WZ/ 124/1) & Park Dusshera Ground F
Block Vikas Puri Opp. F1 & F2 Lawn No.2 (ID No.FS/W2/124/2) and Park Dusshera Ground
F Block Opp. Janta Flat Vikas Puri (ID No.FS/W2/124/3) for holding/organizing “Ramlila &
Putla Dahan” w.e.f.30.09.2024 to 14.10.2024 (16 days) (Religious Programme) by
Saksham Samaj (N.G.O), Head Office:-A-403, JJ Colony Hastsal Uttam Nagar.

In this regard during the site inspection of Dusshera Ground park F Rlock
Vikas Puri carried out by Section Officer on dt.26.09.2024, it was found that you have already
deposited tent/jhula materials at the above mentioned site/park before the scheduled time.

As per the terms and conditions of the booking you are allowed to bring your material
only 01 day prior to the booking date, i.e. 29.09.2024. Therefore, vou are hereby directed to
immediately remove the material from the above park/site.

Keeping in view of the above, if you fail to remove the tentjhula material from the
park/site within 24 hours of receiving this letter, your booking may be cancelled.

~
Asstt. Director (Hort.)
West Zone, MCD

Copy to:-

_A7 DCIWZ/MCD
2. DDH/WZ/MCD

f—
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‘ OFFICE OF THE DEPUTY DIRECTOR (HORT.),
. § HORTICULTURE DEPARTMENT/WEST ZONE,
4" Floor, Dr.Sahib Singh Verma Nigam Bhawan
Near Shivajl Collage, Shivaji Place, Raja Garden, New Delhi-110027

No. ADHWZ/MCD/2024-25/D-_ 3 & ) Dated : _]Q)_\Ql U\{

To,
Sh. Deepak Jindal (President)
Saksham Samaj (N.G.0.)
R/o: Q-48, Vikas Vihar,
Manas Kunj Road, Uttam Nagar,
New Delhi-110059.

With reference to your application received by this office vide Diary No.681/DDH/
WZ/MCD/2024 dated: 02.07.24 for allowing the booking of the park (s)/site(s) at Park
Dusshera Ground F Block Vikas Puri (ID No.FS/ (WZ/ 124/1) & Park Dusshera Ground F
Block Vikas Puri Opp. F1 & F2 Lawn No.2 (ID No.FS/WZ/124/2) and Park Dusshera Ground
F Block Opp. Janta Flat Vikas Puri (ID No.FS/W2/124/3) for holding/organizing “Ramlila &
Putla Dahan” w.e.f.30.09.2024 to 14.10.2024 (15 days) (Religious Programme) by
Saksham Samaj (N.G.0), Head Office:-A~403, JJ Colony Hastsal Uttam Nagar.

Various complaints are being received in this office from Public that your tentage and
temporary Electric Wiring is damaging Saplings at the above said site/parks. Therefore, you are
directed to ensure that no plants or saplings is damaged/destroyed from your action.

In case any damage to plants or saplings, your security deposit will be forfeited in
accordance with the terms and conditions, without further notice.
-

Asstt. Director{Hort.)
West Zone, MCD

Copy to:-

1. BDC/WZ/MCD
2. DDH/WZ/MCD

TRUE CQPY
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE DEPUTY DIRECTOR (HORT.),
HORTICULTURE DEPARTMENT WEST ZONE

No.R<) ADH/DDH/WZ/MCD/2024 Date_{] g | 2y

Sh. Mool Chand, ,
Gyan Sarovar Charitable Trust (Regd.),
Office:-DG-3/145, Vikas Puri, New Delhi-110018

Notice

With reference to your application received by this office vide Diary No.
885/DDH/WZ/MCD/2024 dated: 26.07.24 for allowing the booking of the -park
(s)/site(s) at Park Dusshera Ground F Block Vikas Puri for ID No. FS/WZ/124/1, w.e.f.
08.09.2024 to 18.09.2024 (11 Nos Days) and Park Dusshera Ground F Block Vikas Puri
opp. F1 & F2 Lawn No.2 (ID No.FS/WZ/124/2) & Park Dusshera Ground F Block Opp.
Janta Flat Vikas Puri ID No.FS/WZ/124/3) w.e.f 05.09.2024 to 18.09.2024 (14 No days)
for holding/organizing “Ganesh Chaturthi Utsav” [RELIGIOUS PROGRAMME] by, Sh.
Mool Chand, Gyan Sarovar Charitable Trust (Regd.), Office:-DG-3/145, Vikas Puri, New
Delhi-110018.

In this regard, You were cautioned that No Commercial Activity is allowed, but as
per inspection our area Section officer that the Commercial Activity is being done in said
parks i.e. illegal/against the rule & regulation guildelines of booking.

Keeping in view of above, if you do not stop the commercial activity from these
parks within 24 hours after receiving this letter then your booking may be canceled.

; ~
o\\q})\ Asstt. Directdf (Hort.)
West Zone

Copy for kind information:-

TRUE COPY
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- ANNEXURE R-6 COLLY

MUNICIPAL CORPORATION OF DELHI :
% HORTICULTURE DEPARTMENT, WEST ZONE 62@
ROOM, 403, 4™ FLOOR, DR.SAHIB SINGH VERMA ' . TR u0ay tntia
NIGAM BHAWAN RAJA GARDEN e —
: NEW DELHI-110027 O EARTH - GHE FARILY + ONE FUTURL
No. DDH(WZ)/MCD/2024/ 137 Date:_ 17 ]}1 )lq

To,
The Assistant Commissioner of Police
Rajouri Garden Sub Division
Delhi Police
Delhi-110027

Subject: Request for Prioritization of Complaint Registration related to Municipal Parks.

Sir,

The Horticulture Department of MCD is responsible for maintaining greenery, ensuring proper
pruning, and managing the booking of municipal parks for social and religious functions. These
duties are vital for preserving the city’s environmental health'and supporting community activites.

Being responsible for maintaining greenery, the Horticulture Department frequently
encounters scrutiny from the Hon'ble National Green Tribunal (NGT) and other judicial forums.
During these proceedings, the Hon'ble Tribunal and Court often inquire about the status of
complaints and FIRs filed with the police for various issues related to pruning, installation of tents

in parks without permission, cutting of trees etc. The inability to provide ssitisfactory updates or

evidence of complaint registration has led to complications and criticisms, impacting the
department's credibility and operational efficiency.

It has been observed that officials from the Horticulture Department, West Zone, MCD, face
repeated difficulties in registering complaints at various police stations due to non-entertainment.
This situation adversely affects the department’s operational efficiency and its ability 1o fulfill its
public service obligations.

-Whehn FIRs are registered, there is.a concemning pattern of registration under incorrect or

irrelevant sections of the law. For example, in FIR No. 80096511 dated 01/09/2024, the cemplaint
concerned unauthorized erection of tents by Divya Jagarti Sanstha. Rather than being addressed
under appropriate legal provisions related to unauthorized activities or public nuisance, the FIR
was registered under theft/stolen sections of BNS, 2023, specifically Section 303(2). Such

misclassifications hinder the resolution of legitimate issues and undermine procedural accuracy

Copy of one such FIR is enclosed. . :
PKlgoﬂ@gq_
e — g gyKb,BAf;JERJEE
- Uirector (Hort.
TRUE coP West Zona,rffn_cc; D).
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In view of above, it is requested that government officials from Horticulture Department, West
Zone of Municipal Corporation of Delhi (MCD) are given due consideration in registration of FIR
with respegt to unauthorized encroachment of Parks, illegal installation of Tents/Swings, Illegal
Tree Cutting and Pruning activities, Stealing of grills and gates of Municipal Parks etc.

PRIBarrT)RL
Dy. Director(Hort.)
- West Zone: MCD
' PK.BANERJEE
Copy for kind information to:

Dy. Director (Hort.)

West Zone, M.C D,
e Deputy Commissioner of Police (West), S B

Delhi Police, Rajouri Garden, Delhi-110027

e Deputy Commissioner, West Zone MCD)

TRUE COPY
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Gmail -‘7‘-’10799"19 holes of dussehra ground

DDH West Zone MCD P K Banerjee <ddhwestzone37@gmail.com>

- L]
' rZ(er for digging holes of dussehra ground-.
; essage
IzéDH West Zone MCD P K Banerjee <ddhwestzone37@gmail.com> Wed, No¥ 62024 at 5:44 PM
* To: DCP WEST DELHI <dcp-west-di@nic.in>
Sir,
Please find enclosed herewith the letter for digging holes of dussehra ground.
With Regard's
(P. K. Banerjee)
DDH/West Zone/MCD
n letter for digging holes dusshera ground.pdf
316K
V a
Oﬁ
(RUEC
L =ali&pefmlhid=lhrcad-a:r-4932B52286320559073&5impI.=msg-a:r-7505703967307?I?9830 : 3 - mn
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE DEPUTY DIRECTOR (HORT.)/WEST ZONE
4™ FLOOR, DR. SAHIB SINGH VERMA NIGAM BHAWAN
NEAR SHIVAJI COLLEGE RAJA GARDEN NEW DELHI-110027

No. DDH/WZ/MCD/2024/ 258 Date: _2alnlay
T 0,

The Deputy Commissioner of Police

West District, Delhi Police

Rajouri Garden, New Delhi - 110027

Suhjp,ct Request for Action agamst non-cooperative staff of Police Station

Vikaspuri_regarding registration of Complaints and FIRs Pertaining to
Unauthorized Encroachment/occupancy in Municipal Parks.

Sir,

This is to bring to your kind attention that the Horticulture Department of the
Municipal Corporation of Delhi (MCD), West Zone, has been facing consistent
challenges in getting its complaints registered at Police Station Vikaspuri. The issue

primarily, pertains to incidents of unauthorized encroachments/occupancy by way of
illegal erectian of tentsiswmgs in Municipal Parks.

Despite repeated efforts by MCD staff to approach the concerned police station,
the staff on duty refuses to receipt or register complaints. This indifferent attitude
severely hampers the department's ability to enforce regulfations, protect public

property, and comply with inquiries from judicial forums such as the Hon'ble National
Green Tribunal (NGT). >

For your reference, a letter (No. DDH(WZ)/MCD/2024/137 dated 17/09/2024)
v/as already addressed to the Assistant Commissioner of Police, Rajouri Garden Sub

Division, with a copy forwarded to your office. However, no action has been taken, and
the department continyes to face the same challenges.

Cortaid..._

f_—
TRUE COPY .
PKIScnence.

PK.BANERJEE
Dy Director (Hort.)
Wast Zone, MC D

81
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In view of above, it is requested to instruct the officials at Police Station Vikaspuri

/1o atcept complaints submitted by MCD staff and ensure that proper receipts are issued
/ for all submissions.*

Copy to:

1. Deputy Commissioner, West Zone, Municipal Corporation of Delhi - for information.

TRUE copy
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ANNEXURE R- 7 COLY:

MUNICIPAL CORPORATION OF DELHI '
OFFICE OF THE DEPUTY DIRECTOR (HORT.),
»* - .HORTICULTURE DEPARTMENT/WEST ZONE, =
" 4" Floor, Dr.Sahib Singh-Verma.Nigam Bhawan =~
""" Nedr Shlvaji Collage, Shlvaji Place, Ra]a-Garden-, New Delhi-110027, i’

No. DDH/ADH/WZ/MCD/2024-25/D- “6 ' Dated : 19/11/2024

.",
)

To

The Director,

Delhi Pollution Control Committee,
ISBT Kashmiri Gate, Delhi.

Subject:_Regarding the prevention of noise and air pollution caused by late-night DJ
music and bursting of firecrackers in the park of E-Block, Dashrath Puri, under Ward
No. 107, Vikaspuri. ' '

It has come to the notice.of the Horticulture Department, West Zone, that in the park
located in E-Block, Dashrath Puri (under the Horticulture Department), permission for
marriage and other events is granted. However, during these events, activities like
playing loud DJ music and bursting firecrackers in front of park road late at night are
carried out, whicl:i causes significant noise and air pollution. Such activities are not only
in violation of the guidelines of the Hon’ble National Green Tribunal (NGT)-but are also
\.prohi,bited by the Delhi Government due to their harmful effects on the environment.

Hence, you are ‘kindly requested to take appropriate Ieéal action against those
responsible for such polluting activities. Necessary steps should be taken to prevent
noise and air pollution in the area.

-gﬂ% -~
Asstt. Director (Rort.)
West Zone/MCD

Copy to:-
d alc_
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Municipal Corporation of Delhi
Office of the Deputy Director (Hort.)/West Zone
4h Floor, Dr. Sahib Singh Verma Nigam Bhawan
' Raja Garden, New Delhi-110027

No.DDH/WZ/2024/D- Q\% Date: mc%ll 22

To,

The Senio‘r Environmental Engineer (CMC-V),

Delhi Pollution Control Committee (DPCC),

1st Floor, E-Wing, Vikas Bhawan-I,

Upper Bela Road, Civil Lines,

Delhi-110054 %

Subject: Request for Imposition of Environmental Damages Compensation (EDC)

on Tent Owners/Park booking party Panchi Tent House (owner name:
Moolchand) at Bharpai Devi Jindal Park (Dussehra Ground).

Sir,

This communication serves to bring to the attention of the Delhi Pollution Conrtrol
Committee (DPCC) the issue of unauthorized occupation of Dussehra Ground (also
known as Bharpai Devi Jindal Vatika) located at F-Block, Vikas Puri in the West Zone
of the Municipal Corporation of Delhi (MCD). This park (less than § acres in size) was
officially booked by the Horticulture Department of MCD for the date 01/12/2024. It has
been observed that the park is still occupied beyond the prescribed booking period
which was 01/12/2024, causing significant damage to the park’s infrastructure and the
surrgunding environment.

As per the Hon'ble Supreme Court’s guidelines, the park can only be booked
for a maximum of 10 days per month for events. However, it has come to notice that
the tent owner is consistently exceeding this limit, keeping the park occupied for
extended durations. This continued overuse has resulted in cansiderable damage to the
park, harm to trees, and overall environmental degradaﬁion. T ’

In addition to this, concemns regarding sound. 'p'allution due to loud DJ music
and the use of firecrackers during these events have been raised. These activities are

~

TRUE COPY
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in 'violation of ndise pollution regulations and environmental standards set by the
National Green Tribunal (NGT) and the Supreme Court of India.

In light of these violations, it is requested that the DPCC take necessary steps to
impose Environmental Damages Compensation (EDC) on Sh. Moolchand, tent
owner of Panchi Tent House, office Address: DG-3/145, Vikas Puri, New Delhi-110018.
Sh. Vishnu, Section Officer(Hort.), Contact No.9355096355 may be contacted for further
information regarding the same. -

The repeated disregard for environmental laws and guidelines has not only led to
environmental damage but also disrupted the local community’s peace and well-being.

PUIDameneL
Deputy Director(Hort.)
West Zone: MCD
Enclosed:

1. Booking Receipt for booking dated 01/12/2024.
2. Photograph of unauthorized occupation of park on 02/12/2024 (despite no booking
for the said date).

Copy for kind information to: %

1. Member Secretary, DPCC, 6th floor, C wing, Delhi Secretariat, | P Estate, Delhi-
110002.
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ANNEXURE R-9 111

To,
Deputy Difector (Horticulture)

West Zone
Municipal Corporation of Delhi

Subject: 9 TAFIX 2024 FHN TS YT M5 Y IReA & IR H FACEHIIT

Reference: l.A. No. 700 of 2024 in E.A. No. 15 of 2024

Respected Sir,

Tg IF F-ealta (3¥), Rramaglt feue arh # oo g & fov 6 Fawas & 8 F7ara} 2024 6 Tl T
TS F 9 AGFEY 2024 FT Y A F Haw F B

TEE FT O AGFER 2024 F 37ET STAVSTHT GART 321 AT 2T, Ry 4 AEER 2024 F e AT F
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wmmﬁ%ﬁmﬁﬂ::ﬂﬁmﬁzxﬁwaﬁgﬁaﬁ,wmﬁmmm
(IA) Y ITaT & SRTeT | TS| T3¢ T $R T F AR A HT 3TQ0T G @6 ¥ ! GarT
T AT

37w #, ug Fve famar Smar § i gifaeas e & 58 F At 511 158 Y ot 3N S T NS
oft w amaerT 1 RorFAer §1

ag TYSEIHIOT 3T gt & fore g v sman ¥

s fagandr, -

IR Al et

§ g
&\ : & v 9?:
m (e )Jr

A7t Teirer Thry
glicaeeR fwmr
TR forer el (aRe )

TRUEGC




751 112

ANNEXURE R-10 COLLY

CPL PA - 04/01

OFFICE OF THE JOINT COMMISSIONER OF POLICE: LICENSING
1st FLOOR , P.S. DEFENCE COLONY, NEW DELHLI.

2405 Jolnt C.RP/MLc {P. L) Dated Daihi the 01/0c1/2024

CASUAL PERFORMANCE LICENSE

in exercise of the powers conferred by the Regulations for Licensing Places of Public Amusement and Public Amusement performances (other than
Cinema). 2023. license is hereby granted subject lo lhe conditions and reslrictions laid down in lhe aforesaid regulations and the condition as imposed.

1As/Shn DEEPAK JINDAL g;?r.ioro‘wm PRAKASH CHAND

R/o House No. Q48 A,, Q-élcck, Vikas Vihar, Manas Kunj Road, Uttam Nagar, City -Delhi authorised to organise Ramleela, Dusshera with Joy
Rides On beha!f of Ramleela, Dusshera with Joy Rides at Dusshera Ground, F-Block, Vikas Puri, ND-18 (Ramlila, Dusshera with Joy Rides)
New Delrt fromfon 02/10/2024 1o 13/10/2024 [rom lo 12:00PM subjecl lo, nevertheless lo suspension or revocation under the aforesaid regulations.

Grven under my hand and seal this 01/0ct/2024

Tris License is issued subject to licensee obtaining HTL from MCD. The licensee shall strictly adhere to the conditions and guidelines stipulated in the
NOCs/cearance cerlificates/Fitness Cerlificate issued by Local Police, Traffic Police, Delhi Fire Service, Electrical Inspector or Electrical contractor
authonsed by Labour Deptt. GNCTD, Land owning agencies and MCD. The concerned authorities of police (both local police & traffic police) and other
civic agerces shall ensure on ground that the licensee is adhering to their guidelines/conditions slipulated while issuing certificales/NOCs/Clearances.

‘In case of Ramleelas with joy ndes, local police shall ensure that joyrides are not operaled till all the additional clearances are obtained n terms of

structural slability/safety and electncal safety of such joy rides by lhe organisers for sale & secure operations. If any NOCIclearance
certificates/booking ship/Fitness Certficale for joyndes nol received before start of the event, the license shall deemed null & void,

For Joint Commissioner of Police
Licensing : New Delhi

-

TRUE COPY -

nitps/Ran delhipolice gov INCFMT/DecumentProcess Aiewl Ic/?ARnNG=A2024090402137&ApplicationFor=MHACPL 13
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (AUTO)
e OLD ZONAL BUILDING, VISHAL ENCLAVE,
RAJOURI GARDEN, NEW DELHI- 110027

No. EE (AUTO)/WZ/MCD/2024-25/D- /932 Dated: o|-lo-2

To,
The Additional Commissioner of Police

1* Floor, Police Station Defence Colony
New Delhi

Reference; - Application No. 21

Subject: - Regarding grant of Casual Performance License to hold/organlze “Ramllila Dussehra Mela with Joy Rides at

Open Space Site Dussehra Ground, F-Block, Vikaspurl, New Delhl 110018, from 02/10/2024 05:00 PM to 13 10/2024 10:00
lel

The inspection of the joyrides on the above cited site was carried out by the department on dated

30/09/2024 and the following joyrides were Installed and found in satisfactory working condition. The details of
installed Joy Rides as dictated are as under:-

1. Giant Wheel * -1 No.
2. Columbus Boat : -1 No.
3. Break Dance : -1 No,
4. Dragon Train : -1 No,
5. Cross Wheel : -1 No.
6. Mini Rides : -9 No,

The owner/applicant has been instructed to pay special attention towards routine inspection (Pre and Post
Operation) along with running inspection before operation as per SOP, Check List Issued by the department and
will bear whole responsibility regarding any mishappening for which required affidavit has also been obtained fro
the applicant. Ensure all required NOC/Certifications i.e. NOC from fire department, Electrical Licensing ins ectm
GNCTD etc. are acquired by the applicant in the larger interest of Public Safety and Security. e

Routine Maintenance work should be carried out at regular intervals with all safety norms.

The Certificate is valid till 13.10.2024 10:00 PM.

E (Auto I&VZ
W SUDHIR KUMAR
Execulive Engineer/Auto/Electric/WZ
TRUE COPY Municipal Corporalion of Delhi
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This is with reference to the directions given in the mete.ling held on 29-080;
2022, chaired by the Addl. Commissioner (Engg.)/MCD to facilitate ﬂ:le prc;csssthE
granting permission to hold religious function such as Ramleela. Ffs dlrec.te y .
higher authorities, the check list for inspection of the joy rides and InStTUCthHS to ' e
owners of Joy Rides / Joy Rides Association in the light of the ‘Instructional Order’ of
the Commissioner, MCD vide no. 1138/AC(CSE)/2001 dated 24-09-2001 and
Covind-19 norms, are prepared. As the joy rides are not installed at the time of
clearance to be given by the Delhi Police (Licensing), based on the fitness certificate
from Municipal Corporation of Delhi, it is not feasible to give fitness at that point of

time without inspection by the concerned officer(s) of MCD. However, following
advices to be followed by the officers & Joy Rides owners :-

1) The fitness certificate shall only be issued by the Executive Engineer (Auto) of

the zone under whose jurisdiction the location of Joy Rides falls.
2) Separate certificate shall be issued for
Clearly indicating the type of Joy Ride, d
the Joy Rides.
3) The fitness certifi

temporary and permanent joy rides
uration of its functioning & location of

cate shall only be issue
Association Members or to firm based in Delhi,

A certificate should be taken from the ow
Rides / jhula in question

d to Delhi based Joy Ride

4) ner of the Joy Rides that the Joy
, is free from any risk / hazarg an
outine maintenan
it will be the responsibility of Joy Ride owner
The Joy Rides should be tested on fy| load before issuance of Fitness
certificate.

d he will pe
ce and any mishap due to lack of

5)
6) A certificate from the owner /o
safety precaution as prescrib
are being observed by them.

perator of the joy rides / jhula be taken that the

ed by the manufacturer ang any other agency
7)

e

TRUE COPY
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8)

9)

10)

11)

12)

13)

14)

754

The owner shall ensure the fixing of proper foundation bolts & fasteners of all
the joy rides by using the appropriate size & shape of the bolts, studying the
quality of earth / concrete, number of bolts required to withstand the load of

riders and joy rides and adequate depth of the installation of foundation bolts.

Every operator deployed on the rides should be well trained technically,
operationally, about public safety as well and precautionary measures be
taken after stringent training. Daily inspection reports / records of all the joy

rides be maintained by the owner of the joy rides.

The owner should understand, respect and support the decision of the
Government and the Local bodies in preventing the spread of COoVID -189.

The owner of the joy rides / Amusement Company to ensure easy movement
and safety of the public by maintaining proper gap. Owner should arrange for
display of safety measures on each Joy Ride.

It is to be ensured by the owner of the temporary joy rides that there is proper
balancing of all the pulleys, shafts, belts and belt-joints. Owner should check
on routine the condition of ropes, locking pins, Teflon wheels, rubber wheels
as well as physical and mechanical strength of structures by full load testing.

Erection of the seats / palki should be done with the good material such as 1S|
marked standard steel, suitable Fiber, etc. There should be no rusting

fracture, hole etc. on any of the seat, arms, floor, foot rest, struts, columns,
shafts and structure.

Owner of the Joy Rides should ensure proper working of Safety Belts & al|
locks for the customers / riders,

The owners will provide all safety measures and will take all precautions for
the operations of the rides for the visitors. In case of any untoward incident,
accident, mis-happening, unforeseen event etc. which may cause any injury,
casualty etc. to any visitor, the owners will be fully liable for such
consequences and the MCD will not be held liable or responsible in any

manner. Any negligence on account of the staff/ workers of the owners shall
be the sole responsibility of the joy rides owners.

o
b

TRUE COPY
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15)

16)

17)

18)

19)

20)

755

Perfect safe plan for evacuation of public during stampede, if occurs any be
made and ensured by the owners of joy rides. Marking of exit path in the joy

rides area also be done by the owners.

No unwanted noise in the joy rides area be maintained and operational noise
should be within the permissible limits in order to maintain any such noise

pollution. Owners must adhere to the Govt. rules & regulations.

Third party inspection report / technical inspection report of the joy rides / their

assemblies from the manufacturer of the joy rides be examined, if any.

No electrical leakage & proper insulation of all the circuits, wire-joints & wire

harnesses be ensured by the owners.

Owners of the joy rides shall maintain adequate first aid arrangements at the
premises where joy rides are installed.

Mini joy rides for kids be installed at the places, free from any hindrance due
to the movement of the other joy rides / visiters and proper space for visitors /

parents of the kids be ensured by the owners.

B

%

TRUE COPY
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GOVERNMENT OF NATIONAT ¢ A poree I Ii
i NAL (,Al'”/\] TERRIT =

: . T : - TERRITORY OF pEL S

@f HEADQUARTERS: DELI FIRE SERVICE: NEW pp ,,,_l,),f,,ln;’,' (=) @

- i Ay bl B ’
t ADES/MSR2024/CPLY |9 0
N i 0 [)! ’ ! )0 l);“(:d: F/ 'I"/C f.’ / l} : ,

Sh.Deepak Jindal,

House No.Q-d8 A,

Q Block, Vikas Vihar,

Manas Kunj Road Uttam Nagar,
New Delhi-110059

subject: Regarding grant of Casual Performance License to hold/organize “Ramlila Mahotsay
with Joy rides™ at Dusshera Ground, F Block, Vikas Puri, New Delhi from 02.10.2024 to
13.10.2024,

Sir. i
With reference to letter no.A2024090402137 dated 09.09.2024 on the subject cited above; it
is informed that in case pandal is erected at site, the same shall be in accordance with the provisions of
The Delhi Fire Service Act, 2007 and The Delhi Fire Service Rules, 2010. Fire prevention and fire
safety measures in the Pandals to be self regulatory and shall include access to panda I, open space
around the pandal, distance from medium and high voltage electrical wires and hazardous installations,
means of exits, material of construction, first-aid fire fighting arrangements, water storage for fire
fighting, electrical wiring, availability of trained fire fighting staff in accordance with IS 8758 and
National Building Code of India published by Bureau of Indian Standards, New Delhi. The section 26
(2) of the Act 2007 read with Rule 30 provides that the erector of the pandal shall display a
declaration in the prescribed format as per form “D” at a prominent place in the pandal. Under
section 26 (4) of the Act, any erector of a pandal who falsely declares that he has complied with the
prescribed fire prevention and fire safety measures in the Pandal, shall be deemed to have committed an
offence punishable under section 52 of the Act. Accordingly, the above said programme may be
allowed. However, following conditions shall always be adhered to:

1. Trained firc personnel shall always be available at the site during function.

All exits should always be clear and there should be no obstruction in the exits / entrance gate.
. No special effects creating fire / crackers should .be used at site.

. LPG/Open flame should not be used for preparation of foods / stalls in the premises,

. Permission for joy rides shall be obtained from concerned authority.

LV, T N I )

Any loss of life and property due to not following the above said conditions, the management
/ urganization shall be responsible solely.

Yours faithfully,

Wy,

Divisigh Micer (FPW
Tel Delhi Fire Service

Copy 10:- ¢l No, 0] 1-2
i, Divisional Officer 341399)

A
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EC NOAQUAY )/ 201778007 | WAy FORMNO -B
(See Condition 5)

Government of NCT of Delhi

Labour Department
5-Sham Nath Marg, Delhi-110054

LICENCE TO ELECTRICAL CONTRACTORS
With terms-and conditions as notifled vide Notlfication No.
EDA(MIsc-38)/Lab-El/2016/381 Dated 27.01. 2017

M/s DGR ENTeRPRISES having its premises situated at

_51,GAL podl, NEAR S MARDIR, PREM NALAR MEW Decidi - 110002
and represented through its Progx‘étar/ Partner/ Director/ Autharized Signatory SHRI

Su. SHYAM GunbeR , bearing Aadhaar_No. BY26 QISE ~ F189 is

hereby licensed to carry out electrical installation work in the National Capital Territory

of Dalhi, subject to the Terms and Conditions mentioned on the reverse.

Designation: Assistant Elettncal Inspector
V. KOTESWARARAOD

Asstt. Electrical Inspector
S.No. rnetalls of Date of License valld Signature of issuing/
amount deposil From 1 To renewing authority _
wlith date

deposited
1 5020/- Ra-0g. 1y 65.09.17 [O4 ©3-q2 ,&%|
Tn Lot ool T e pood [ind | o,
donkla | ool (e o ibe I 510 Tpu Ao
l'ﬁ\m_ll_w v drpan) $c0 (7‘"* LA

Lo et ugsihoe C\O“"Wtf \’)\4"‘714"%

NS

‘Y'{_,O (AW‘““' /

D D

G i
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DSR ENTERPRISES

(GOVERNMENT ELECTRICAL CONTRACTORS)

ENTERPRISES

Ref J.‘)_‘;!?EIA?:.'! ::u_/?‘f)/ s Dare.’??.';fu;)‘f

ELECTRICAL SAFETY CERTIFICATE

It s certilied that | have cheeked the entire clectrical installation work for the
programme/event named  “Ramlila, Dussehra with Joy Rides™ from 02/10/2024 to
1371072024 from 05.00 PM to 12:00 AM night at MCD Ground. F-Block, Dussehra
Ground, Vikas Puri, Delhi. This installation work is as per the Provision of the Central
Eleetricity Authority (Measures relating to safety and Electric supply) Regulation, 2010.
The general guidelines and Safety Mcasures  will also follow while carrying out the
clectrical installation work at all the times during the event. In case of any changes in

final set-up of inspected venue, the organizer shall be solely responsible.

vor LR T S

Propricior
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